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{Shri Kalyan Roy] ‘1
Damodar water in Durgapur, in Raniganj, |
in  Asansol industrial belt. Now  the
D.V.C. has issued a circular nol to use
the water. What would be the source of
supply of water to the entire ficld work-
ers of Burnpur, of Kulti and mine workers |
in Raniganj fields who number about two
lakhs? Sir, the entire water has been
contaminated because of the crop seed
and the fleshes that have got mixed up |
with the Damodar water and the water
which is coming out of Chasnalla is being
pumped into the Damodar river. So, I
would suggest the Health Ministry should
immediately send a high-powered team to
see the extent of pollution and suggest
what alternative arrangements could  be
made. =

MOTION OF THANKS ON THE PRESI-
DENTS ADDRESS—Contd. i

MR. CHAIRMAN : Before I call hon-:
ourable Shri Hamid Ali Schamnad, 1|
wouid request all the Members that since
there is a big list of Members who want
io participate, they should not take more
than 10 minutes—only 10 minutes. Shri
Schamnad.

SHRI HAMID ALl SCHAMNAD
(Kerala) : Sir let me at the outset express
my gratitude to the President for having
addressed the joint session of the Parlia-
ment. Our revered President has by his
Address given the policies of the Govern-
ment of India to the nation as a whole.
He has made many observations for the
good of the country. Buf, at the same
time, Sir, I regret to note that the Presi-
dent has not said anything about the
grievances of the Muslim minorities of
this country—Muslim minorities not only
2s a minority but as a bcakward people.
About their education and social uplitt
nothing has been said. Nor is there any-
thing said about giving them due repre-
sentation In Government services in the
All-India sector and also in various States.
It has been expressed and requested by
many Members of this House and the

[RAJYA SABHA]

. the other forward communities.

on President’s Address 136

other House that at least a Commission
may be appointed to find out why the
Mustim community does not come for-
ward in Government services and in vari-
ous walks of life. A Commission may be
appointed to find out the remedy so that
they may be brought on to the level of
I only
appeal to the Government to see that a
Commission is appointed, and it may be
directed to find out why they are socially
and economically backward and how they
could be lifted to the level of other back-
ward communities. I once again request
that Government would consider this hum-
ble suggestion of mine. At the same
time, 1 express thanks to the Government
{or the good thing that they are deing for
this community for its uplift. I am really
grateful to them. I do not say that the
Government is not doing anything about

this Muslim backward community; defi-
nitely they are doing something; [ am
grateful to them.

I should like to say something about

the 20-point programme announced by
the Piime Minister of India, Shrimati Indira
Gandhi, and also about the emergency.
As far as the emergency is concerned, I
do not want to say anything. With re-
gard to the 20-point programme, during
the last session some Opposition parties
had boycotted the session of Parliament.
One Opposition party, that is the Kerala
Congress coming from my State, also boy-
cotted it. On the other hand, I not only
participated in it but also supported the
economic programme that has been an-
nounced by the Prime Minister of India.
On the other hand, the Kerala Congress
came to me and told me, “Why do you
support it and why don’t you boycott the
session?” I said, “As far as I am concern-
ed, T am supporting it. I do not have
any grievance against the Central leader-
ship; it is only that we have differences
in Kerala State. As such, I said that I
would support it, and I supported it, while

the Kerala Congress did not support it,
they boycotted the session. Today vyou
will find that the Kerala Congress has

come into the Cabinet in Kerala and they
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are at the helm of affairs in the Govern- | programme that has been announced by

ment of Kerala. They are implementing
the 20-Point  programme. But at the
same time many of our leaders are behind
the bars. That is the state of affairs,
(Interruptions) T am just talking about the
politics that is being played in the coun-
try.

La e e i

As far as the MISA is concerned, I
should only say that the MISA is being
misused in various States, T shounld like
to draw the attention of the Home Minis-
ter to this. 1 do not say that they have
done it intentionally, but in many States
vou will find the MISA being misused
miserably.

AN HON. MEMEBER : In what way?

SHRI HAMID ALI SCHAMNAD : 1
will tell you. T do not say that only
the Government is responsible for bring-
ing this emergency; I definitely say that
some of the Opposition parties also are
responsible for forcing the Government to
bring the emergency. Mr. Jayaprakash
Narayan definitely cannot plead innocence;
he is also equally responsible for bringing
the country to this state of affairs. When
he led » movement in Gujarat asking the
elected Government to step down and
when he also asked the Bihar Government
to step down, he definitely acted against
the democratic principle. He had no
patience to wait for five years so that he
could get his own chance to see that his

partymen contested. That democratic pro-:

cedure has not been followed by him. But
at the sume time, even innocent political
parties have been affected by this emer-
gency. That is my plea. Even those
people who did not support Jayaprakash
Narayan’s movement, who did not even
welcome Jayaprakash Narayan’s move-
ment, have been victimised. As far as
Kerala is concerned, many of the mem-
bers of political parties are behind the
bars. They had never taken the law into
their own hands. They never supported
Jayaprakash Narayan’s movement.

|

the Prime Mimster of India, which is a
national programme today. They never
did anything against this economic pro-
gramme of the country. But, at the same
time, you would see that some of these
leaders have been put behind the bars.
I appeal to the Home Ministry and the
Government to consider their cases  and
find out whether a just cause is there to
put them behind the bars. I am one of
those who supported the MISA Bill when
it was passed in this House. But today
you would find that it has been used
against us. To maintain the unity of the
country and to keep tranquillity and peace,
sometimes it is necessary that the MISA
should be used and some persons should
be breught behind  the bars when they
cannot be brought within the regulai law
of the country. But if a person could be
controlled withont using the MISA, where
is the necessity to use the MISA? For
example, if the authorities tell me not to
address a meeting on a particular day and
if T am prepared to obey, why should T
be put behind the bars under the MISA?
If I am prepared to obey the Government,
to obey the authorities is it necessary that
the MISA should be used against me?
The MISA should be used on grave oc-
casions when the ordinary law of the land
is not sufficient. I submit that the Gov-
ernment should consider and see if such
innocent people are put behind the bars.
Their cases should be considered, That is
very important.

(Time bell rings)

As far as Kerala is concerned, one thing
T should like to submit. May be what has
been said about Tamil Nadu is true or
false. The Government might have be-
come highhanded in Gujarat also. In
Kerala also, I do say there is violence net
by the Congress Party or by the Opposi-
tion parties, but the authorities are mak-
ing use of this MISA to suppress some
other vpolitical parties who are working
peacefully. As has been put by Mr. Om
Mehta, a constructive opposition is neces-

They | sary for the welfare of democracy. And

never demonstrated against the emergency. | opposition is the life blood of democracy.

They never spoke against

the 20-point’' If we are prepared to work here

as a
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[Shri Hamid Ali Schamnad]
constructive opposition, is it not the duty
of the Government to give us good wish-
es and encourage us? That is absolutely
necessary in the interest of democracy.
In this connection, our Chief Minister,
Mr. Achutha Menon made a statement.
He is a very honest Chief Minister; there
it no doubt about it. And because of his
honesty, he might have made that state-
ment. He said, “In case election comes to
Kerala, we will allow freedom to the
opposition parties  to function.”  That
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in the meantime some achievements have
been made. Inflation has been contained
economic offenders have been brought to
book; and a sizeable amount of unaccount-
ed money has been brought to surface.
All these have created a new climate and
people have begun to feel that their pro-
blems are going to be solved.

Sir, it is, however, necessary that we do
not become complacent. We on this side
and the administration have a great res-
ponsibility to discharge. When [ think
about this great responsibility that has

far for the opposition parties to function. | been imposed on us. I always feel over-

That is the statement given by Shri Achutha |

whelmed. We have so much to do to

Menon, Chief Minister of Kerala. So what | the country and this chapter has really

I submit is, I do not say that the MISA
has been used very badly everywhere, but
in my state the MISA has been misused.
Espcecially the MISA has been misused
against parties which are prepared and
willing to work peacefully, without demon-
strations, without opposing the 20-point
programme. In such cases, the MISA should
be used. They must be allowed to functinn
and concentrate on their political organi-
sation work. This is my humble submission.
With these words, I conclude. Thank you
very much. - S

[MR. DEPUTY CHAIRMAN in the
Chair.]

SHRI B. C. BHAGAWATI (Assam):
Mr. Deputy Chairman, Sir, this chapter
which has begun with the promulgation of
emergency and the 20-point economic pro-
gramme, has been welcomed by the people
at lrrge. This chapter has ushered in a
nev, era for the common man. This has
a messuge of discipline and dedicated work ,
to make the country strong and prosper-
ous. People and workers are all united

and they support the stand and measures
taken by the Prime Minister in this chap-
ter.

. . {
Sir, if the 20-point programme is faith- ! io be made even now
made in implementing this 20-Point pro-
gramme, particularly regarding

fully implemented and it is carried to its]
logical conclusion by taking st’lbsequent[

steps, 1 believe it will bring about struc- | points

tural changes in the socio-economic — sys- !

tem in this country.

created great hopes. This time we have
to succeed. I believe we shall succeed.
I am swe we cannot afford to fail. So
in this hour it is necessary that we on this
side and the administration realise our

responsibility in the depth of our heart.

Sir, T am really very much impressed
by what the President has said in his Ad-
dress regarding the method of evaluation
of performances. He said that the method
should be changed to make the admini-
stration accountable. That is what s
necessaty. It has to be seen whether the
man who is in charge has really dis-
charged his duties properly and his per-
formance has yielded good results. That
is the only criterion to judge a man who
has been put in charge of any project or
any assignment. I think if this method
is applied, then there will be much pro-
gress in this couniry in many directions
and people cannot evade responsibility.
Because responsibility will then be fixed.

Sir, after declaration of this emergency
and the 20-point programme, we¢ have
worked in the field and certainly imple-
mentations have been started in good
speed. But I would like some assessment
about the progress

those five
which specifically relate to the

rural poor It may be very useful if the

We all know that | universities are persuaded to conduct some
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sample surveys in the rural areas. They |
may send students in batches to the rural
areas and try to find out whether the':
moratorium on  rural indebtedness has
been really effective, whether the people
who suffer from the burden of usurious
private  lending have been given relief,
whether the house sites have been given
rossession of to the people, whether the
land ceiling act has been properly imple-
mented and whether surplus lands have
been preperly allotted to the landless cul-
tivators. On all these matters they can
conduct some sample surveys and these
surveys would be very useful to know
the exact condition and on that basis we
can carry on our future activities,

Sir, India’s problem is the problem of
rural areas. Now, the Prime Minister has
rightly pin pointed the problems of the
rural masses and has specifically suggested
five points to give relief to this sectiton of
the people of the country. It is our bound
duty to work in that field so that these
points are properly implemented to give
ielief ‘0 the poorer sections of the people.
For that it will be necessary to create certain
agencies also. I belicve that at present the
Labour Ministry at the Centre and the
Labour Departments in the States are not |
well equipped to look into these matters in
the rural areas because they were dealing
with industrial workers in the past and!
they do not have enough staff also, Apart’
from that, they are also not trained to do
this sort of work in the rural areas. So, it
will be necessary to reorganise the Labour:
Departments in the States and the Labour |
Ministry at the Centre so that they can
carry on these activities in the rural areas
properly for the benefit of the agricultural
workers ond others.

Sir, the Prime Minister has announced
a scheme for the participation of workers
ip the monagement. That will go a long way |
to remove the distrust and the misgivings
in the minds of the workers. For that it
will be necessary that the management also
takes them into confidence and allows them
to know what planning for the plan is.
The workers should also know where the
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investments are made and they should also

!be informed about the nature of planning

and about the purchases they make from
time to time. If they know all these
things, T think many loopholes may be
plunged and wastage may be eliminated.
Mahatma Gandhi said that labour is the
equal partner with capital and he also went
to the length of saying that capital is noth-
ing but accmulated labour and if that
concept is accepted and worked out as
suggested by the Prime Minister, I think
we will begin a new chapter of the
national life in this country.

Sir, now as regards employment, we are
facing a very big problem so much e}
that there is an actual shrinkage of emloy-
ment in cartain industries. In tea, in tex-
tiles, in jute and in certain other indus-
tries, there is a shrinkage of employment.
Apart from that, there are lay-offs, lock-outs
and retrenchment in many concerns. That
is a serious problem for us and I should
think that there should be some legis-
Iation to stop lay-offs, retrenchment and
lock-outs. Unilaterally they go on declar-
ing lock-outs. lay-offs and retrenchment.
I think that should be stopped and there
should be a legislation for that purpose
Now, Sir, the employment position is
really very bad. According to an estimate
of the ILO, in the developing countries
in Asia, Africa and Latin America, the
number of unemployed or partjally
employed persons is 283 million or so.

It represents 40 per cent of the total
labour force which is 480 million in those
countrics. The annual rate has increased
very much. I think it was about 0.6 per
cent between 1900 and 1930. But now
it has gone up to about 2.6 per cent bet-
ween 1960 and 1970. 1In India, according
to the Employment Exchange live regis-
ters, in 1970 the number of registered job
seckers was 4.6 million. Now. in 1975 it
will be found from those live registers
that the number has gone up to 8.7 mil-
lion. So it has gone up very much
The number of the educated unemployec
also in 1970 was 1.82 million. In 197!
this number has gone up to 4.1 million
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[Shri B. C. Bhagwati} ! will be better if the Prime Minister her-
This is a very big problem. I am very |self or some of her representatives discuss
glad that the Prime Minister in her eco- it with the representatives of workers,
nomic programme has laid stress on hand- | organized workers, and trade unions as
loom and other industries. That may |to how to formulate the provisions of this
solve the problem to a great extent. We |Bill. It is very necessary and 1 think it
should have a labour intensive and de- |will be possible to find out a formula
centraliZed cconomy in this country, and | which will give full satisfaction to the
for that purpose it is very necessary to 'workers also. This is not very difficult.
lay stress on self-employment . . . .(Time ; We do uot want to go against the interests
bell rings). By making provisicms for jof the people. We do not want to do
ensuing the right to work in the Consti- | anything which may wnot be helpful for
tution and introducing an Employment jthe growth of the economy. We | only
Guarantee Scheme and by laying stress | hope that the workers’ case will also be
on self-employment on organised basis, I |looked into. Their grievances will also
am sure, we can go a long way in solving | be looked into. If we sit together. possi-
this problem of unemployment. bly a formula may be found out which
. will give satisfaction to all concerned.

Sir. recently there was the Chasnala | yyith these words, I support the Motion
tragedy. The President has referred to it, | o Thanks.
and he has called it a very great tragedy.
The Government has taken steps, so far| SHRY K. A. KRISHNASWAMY (Tamil
as giving relief and pumping out water | Nadu) : Mr. Deputy Chairman, Sir, [ rise
from the mine are concerned, This is really | t5 support the Motion of Thanks on the
very important for the time being. But|president’s Address on behalf of my party,
what is more important is to .take effective | Anna D.M.K. 1In his Address, the Presi-
safety measures. I am sorry to say that many | dent has highlighted the dangers ahead
of the jecommendations of the Safety |{hat are confronting the Indian nation
Conferesces have not been implemented. | hoth from external and intermal forces.
And it is really surprising that the Mines |, N. Mishra was the first victim of the
(Amendment) Bill, which was passed by | fascist forces and as the attempted assault
the Sclect Committee, is pending before | on the Chief Justice Ray showed, other
Parliament for the last two years and has | precious lives would have been claimed
not been passed. I request the Government | | by the fascist conspirators had the emer-
to see that this Bill is passed and effectwe [gency not been proclaimed and  severc
safety measures are taken. measures taken to flush  out the violent

SHRI KALI MUKHERIEE (West sects operating under spiritual, religious
Bengal) : That's why this C‘hasnalaland other garbs.
tragedy . . . Even after six months of the proclama-

SHRI B. C. BHAGWATI : 1t is very'tion of emergency, mischievous efforts
necessary that safety measures are taken. | continue to be made to poison the people’s
The Chasnala tragedy  has highlighted | minds against the wnquestionable achieve-
the hazards of the mines operations. So the | ments of emergency and against the sense
Government should take note of it and | Of discipline and order that has been
take cftective steps . . .(Time bell rings).|growing.

In conclusion, 1 would only say that| Sir, the Union Home Minister had sent
new as the Bonus Bill will be brought o pote to the Chief Minister of Tamil
before the House on the basis of the|{Nadu, Mr. Karunanidhi in the first week
Bonus Ordinance. 1 will request the Gov- | of the last month. Sir, in that note to
ernment and 1 would appeal to the Prime | C.M., it was reported, the Home Minister
Minister that before this Bill is brought\‘wrote as follows. 1 quote Hindu. dated
before this House or the other House, it | the Ist December, 1975.
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“The Union Home Minister is under-
stood to have expressed his concern that
the local authorities including the Police
in Tamil Nadu were either hesitant or
. unwilling to intercede effectively for the
maintenance of law and order in the
State. He urged that the local authori-
ties should discharge their duties and
responsibilities in an absolutely impar-;
tial manner to inspire confidence among |
different sections of the people.”

l
Sir, yesterday, in this august House, thei‘
Minister of State for Home Affairs, Mr, |
Om Mehta had forcefully said that the
Centre had received reports of Police in-
difference and discriminatory attitude in
the matter of political activities opposed to
the D.M K. in Tamil Nadu.

Sir, lost year, our party, Anna D.M.K.,
had decided to show black flags to the
Tamil Nadu Chief Mimster, Shri Karuna-
nidhi, to condemn his repressive measures
against the Tndian National Congress and
the C.P.I while they had shown black
flags to J. P. Narayan during his Madras|
visit. In that connection, the Chief Minis—i
ter of Tamil Nadu and the Tamil Nadu
Police had filed cases against our leaders,
Shri S. M. Dorairaj, M.L.A., our party
Treasurer and Mr. Muni Adhi, ML A,
one of our party Secretaries and 100
others. The Chief Judicial Magistrate at
Chingleput, Tamil Nadu, has acquitted all
the accused and has made severe strictures
on the Tamil Nadu police. Sir, I quote
from Hindu, dated 31-12-1975.

SHRI M. KAMALANATHAN (Tamil
Nadu) : On a point of order, Sir. It will |
be sub judice. The Government has gone
on appeal. It is better that it is not re-
ferred to. What is your ruling?

i
MR. DEPUTY CHAIRMAN : He is!
only quoting the judgment. ‘

SHRI K. A. KRISHNASWAMY : “The
Chief Judicial Magistrate observed  that |
the materials placed before the Court led :
him to suspect very strongly that the Ins-
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to him and without properly investigating
rushed to lay a charge-sheet against the
accused leaving the real culprits.”

SHRI S. S. MARISWAMY  (Tamil
Nadu): On a point of order, Sir. The
case is referred to the superior court, Vi.il
it be reported here? 1 would like to know
from you.

SHRI K. A. KRISHNASWAMY: Tt

further said:

“The very fact that the Inspector rushed
to lay the charge-sheet even without exa-
mining the accused, who had to be sent
to the Government General  Hospital,
Madras.

SHRI S. S. MARISWAMY: Sir, T want
general guidance from you. .He cannot
refer 1o it.

SHRI K. A. KRISHNASWAMY... In-
dicates that the Inspector was not interest-
ed in fair investigation but was bent upon
charging the accused somehow.

SHR! S. S. MARISWAMY : Sir, I want
your guidance.

MR. DEPUTY CHATRMAN: T would
like to tell you that he cannot refer to
any proceedings in the court with regard
to a case. But there is a judgment to
which he has just referred.

SHRI S. S. MARISWAMY: On the basis

of the judgment, an appeal has been
made.
MR. DEPUTY CHAIRMAN: Mr.

Mariswamy, the judgment is a public docu-
There

is nothing wrong in it.

SHRI S. S. MARISWAMY: If the case
is sent to the appeal court.

MR. DEPUTY CHAIRMAN: He cannot
talk about the merits or demerits of what
is being contested in the court. He has

pector of Police for reasons best known

just referred to the judgment.
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SHRI K. A. KRISHNASWAMY : Sir,
the Judge further remarks in that judg-
ment, and 1 quote:

“. . .Itis not known what promoted
him to act like that. Those who were
attacked had been brought before the
Court as accused, leaving the attackers,
who took law into their own hands, to
go scot-free. This does not redound to
the credit of the Police force. This case
is really a blot on the remowned Tamil
Nadu Police force which has in its fold
several officers and men of high integrity
and efficiency, who are zcalous in up-
holeing the rule of law.”

Sir, the judicial pronouncement clearly
reveals the true nature of the Police force
in Tamil Nadu. Sir, 1 would also like
to bring forth one factor that the Police
in Tamil Nadu is the tool of the ruling
party. Moreover, I would like to mention
that the stricture on the Tamil Nadu Police
is nothing but a stricture on the Chief
Minister, who is holding the Police port-
folio also.

Sir, the next point I would like to bring
forth is about the press censorship. Sir,
after the proclamation of Emergency, the
D.M.K. has acted swo motu on  powers
conferred on it to arbitrarily seize copies
of the progressive newspapers like the
Thennagam, the official organ of the Anna{
D. M. K., and the Makkal Kural which is a|
neutral paper supporting the Prime Minister !
and her 20-Point Economic Programmme.]
Sir, it is not out of place to bring forth one,
fact that T am also an editor of a News Daily ’
in Tamil—the Thennagam. It is the ofﬁcial;
organ of our Party, the Anna D. M, K. We'
have been victimised because of the biased |
and partisan attitude of the Tamil Nadu,
Government regarding press censorship in
Tamil Nadu. I would like to say that censor-
ship regulations are not being uniformly
applied, and the ruling party in Tamil Nadu
shows party-bias. A big section of the re-
actionary Tamil Press has been successfully
undoing the censorship by ingenious means
of innuendoes, insinuations, cartoons, etc.
A regular technique has been evolved to

[RAJYA SABHA]
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picture the present aay India as analogous
to Hitler's Germany and Mussolini’s Italy
and further Prime Minister Indira Gandhi
as Hitler and Mussolini. These things largely
appeared only in ‘the Murasoli’, a Tamil
Daily owned by the family of Chief Minister
Mr. Karunanidhi, and eaited by Thiru Maran
his nephew and a Member of the other
House. Sir, the matter aoes not end here.
They are encouraging prejudicial reports in
their Party papers. They are mischivously
quoting out of context the speeches and
writings of national leaders like Mahatma
Gandhi, Jawaharlal Nehru, the Tamil poet
Bharathi, the Prime Minister Shrimati Indira
Gandhi and Arignar Anna. Sir, last but not
the least, our party official organ,
‘Thennagam’, has been seized by the Tamil
Nadu Government more than ten times. This
has been brought to the notice of the Home
Ministry and the Chief Censor. The real
culprit is the Tamil Nadu Government which
is abusing the censorship regulations.

Lastly, Sir, T would like to bring to your
notice one unhealthy trend that is prevail-
ing in Tamil Nadu today. The ruling
party in Tamil Nadu, the D.M.K. Gov-
ernment, is openly encouraging defiance of
the emergency which is nothing short of
inciting rebellion against the Central Gov-
ernment behind its back. If eternal vigil-
ance is the price of liberty, it is the boun-
den duty of the Government to fully edu-
cate the public about the damage to demo-
cracy that the forces of reaction like the
D.M.K. are doing.

Sir, it is not out of place to mention
that the D.M.K. ruling party in Tamil
Nadu has come out opposing the promul-
gation of emergency as the advent of dic-
totorship in the country and calls for the
release of the arrested leaders of the reac-
tionary parties. The very next day after
the declaration of emergency, on June 27,
1975, the executive of the D. M. K. party
passed a resolution stating that the recent
approach adopted by the ruling Congress
ana the methods practised by the P.M,,
Mrs. Indira Gandhi, have tended to put
out the fight for democracy and lead the
country into the gloom of dictatorship.
According to the D.M.K., Sir, the emer-
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gency is proclaimed only to save the P.M.,
Mrs. Indira Gandhi and the Congress and
not to save democracy or the Indian nation.
That is their political thinking which they
are consistently propagating in Tamil Nadu
nowadays.

So, Sir, the D.M.K. Government in
Tamil Nadu is out to misuse the emergency
in order to push the reactionary forces.
Iis disruptive ideas on ‘State autonomy’ are
more and more going to be pressed for
‘this purpose.

A few days back the Prime Minister told
the people at Visakhapatnam that the threat
to country's freedom and integrity was not
only from its northern borders but also
from the deep seas ana called upon them
to be united and vigilant against the machi-
nations of external and internal elements
trying to undermine our democracy.

Sir, I have gone through recently a press
report in Blitz dated 3-1-1976. The Ame-
rican Lobby and C.ILA. agents are working
overtime to keep Tamil Nadu outside the
mainstream of national politics and the
influence of Mrs. Indira Gandhi. Further,
it is understood from the report that the
American Ambassador, William  Saxby,
had a private talk with some D.M.K. leca-

ders including Mr. Mariswamy and Mr.
Maran in the last week of October at
Madras. So far no contradiction has

come from the D.M.

K. party. (Interrup-
tony. :

4

SHRI S. S. MARISWAMY: Sir, so far
as I am concerrea I have never met Mr.
Saxby or anybody else. You must pull
him up. You must ask him to sit down
wnen I am on my legs. I have not met
any Suxby nor do I know if Mr. Maran
has met Mr. Saxby. If at all T know any-
thing about Mr. Saxby, I know that our
Prime Minister had dinner and lunch
with him. This is all that T know.
tInteriuption) Sir, it is a debate on Pre-
sident’s Address and not a commentary on
the D.M.K. Govcrnment.
there is no end to it.
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MR. DEPUTY CHAIRMAN: It is a‘
pont of clarification. '

SHRI K. A. KRISHNASWAMY: Sir,
nowadays Tamil Nadu becomes the poli-
tical asylum of all reactionary forces ana
discredited politicians and all the anti-
social elements are seeking shelter in Tamil
Nadu from all parts of India. Mr. Deputy
Chairman, Sir, Tamil Nadu is a coastal
State and a very sensitive part in the Indian
sub-continent. It is very near to Diego
Garcia in the Indian Ocean.

Finally, I request the hon. Home Minis-
ter to take cognizance of these anti-national
forces in Tamil Nadu, particularly relating
10 the D.M.K., ang bring Tamil Nadu in
the mainstream of Indian national politics.

With these words, I conclude, Sir.

SHRI S. S. MARISWAMY : Sir, 1 said
that T never met Mr. Saxby.

MR. DEPUTY CHAIRMAN Mr.
‘Mariswamy, you have been a Member of
ithis House. You know that several things
| have been said by several Members of this
House which are absolutely and blatantly
false sometimes.

SHRI S. S. MARISWAMY: I am glad
| that you got the point.

MR. DEPUTY CHAIRMAN : Even then
it was refuted and both the statements go
on record.

st Yo fag (gfmT) - semamafy o,
el & Afaawr F 9% agF ATATEETA
feafs #ragwdr 7§ €1 9@ 9% AT g
AFAE G FOERG A7 A FE GG FE
I T Helt Sfv ¥ fAe@r w7 arar fear
T Fg {5 FT we >l S F A Ay
T3 ma wfelt & 3 w@fvg ST [I@
T gaEF ATl IR F fF A ST
AEN H FA F AR T oFo G T
ot ghUT 9w SEd A @A @ #F
HI-ATH Iegl TrraTE F7 AT famT, areaEy
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[« T fag)
g F g fwur ) 99 FwEnRd S AW
Wy d@ uF arn Atag W ST FT A1
O oAt L mdEE g, I g
HErEAT W AT, UefoAr AgEAT ey A,
T A Fgr afFw S FOEET S AW
®© ¥, T=fmar #1 e Fg W T A
© IAEY MAER ¥ AT F1owEa g oAw
qGT AT 9T, qA AT a7 AAr A4 F

!

ararafes W F gy &S @ § ar R

5N F g 9 W & I fHear w0
AT & TNF AT St & | 3wwsmafa S,
FOFEFE W OF AGTG AA &
IEA T fAT ; IWOTEIB & W
4T3 IFHT AT AW &7 AL, AT AAT
St & Fur ¥, IAAT AT HR IWF q0G K
Ficdizguz Ayt § A (A q S
g% faara, g9 ggq & @I ST 470
¥ gETEe WA FoErA &1 A= 94 far
T AR Gy w6 fAdd e oA
g AFT F WGT ¥ WA qT HL ATH,
AR gaEr famar &1 gy fRar 91 g9
g S F @1 fEEar wF A owm oo
fraar g% fager fFar 39 ag & A
I A AR & I (Fowwra) faaan
@ o, fr for qaq qam9 g o F I
fegea & S=aw maTm A fEer R
g0 T g far v & gu wdv g At
& wfer god F@Eae Mo W fag F WA
¥ 43 FT G qUH AA T W AGIE A
fs § zedtwr ¥ ¥ TR 99T WET WEY
AT 91fgn) fo ¢ F e O & wge
ey Sy &1 fAg S FT @ F@ g

T A1 g9 mEr av-—gast gy JY aw
E—-fr foa a1 IR o0 7 & A rad
¥ afem raew faw SN & feeme mee
IET o7 AR TG WA FAERA AR TG
TR T A oag @ oAw Ay gd faw g -
# I FU9 9T—7Q Ig FR A F Ay
& T & Ffew | Im, g afEw
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| arome faa &7 AT FI% BIET | qg 9AET
wEE % wfa awerd @Y, g7 Iy owEE
et St @ Sy ) ogl oAw AT A
aEE R I AT AT, WEA mfar Y
F HFT § F STF Gk ¥ A9F AFAa F
fear @ sawFw  F g #, IAA @l
¥ mfsg &% F 7@ 4 1 3% AR F
ia&mﬁmwm%w‘f%wi’ria
2N, AT S5 a7 THA S F AT AT IR
o feamr Jrige, Fa § care 9q7 Awal
T, AEA A ¥ ag oo e
S w1 FY feEet [T ¥ FR oaard wEr o
LECARGS A s T O - Ll o g e
& 4 £ o SawE AT o gae g

————

& FEEE B | FATY FOUETE ATUFT
A AT AT I T AT Y fEoUE AT &
frg a= wet adred 7 & At T @i
g | wRvafadl & weedl &y i@ 97w, 99!
e foar S A WA T fen smd
fo 4 sAwafaar ot 3 ard vt
Tz 1% AR faay A sRvafet ¥ @ aF
g 4T d9TAd ¥ 9N T} I oW @iy
NEF 58 @ W 7@ ¥ IFA Sawawa
ST A1 w9 fR 7 agwEw ArgEm
§ AqE AT g ¥ wg Fd A
ot 5 § &9 9t ¥ g+ ¥ fAg
FT W AL ITH ATS AW AT S T gHTL
o
1L UF A9 & faqq w5, @t #it
Tfar & afgeee F3ar
2. fama a1 wset W0 9w wow
o I§ T X @vrad I¥ ¥ oy
T FEAT |
3 faqd = oagegl &0 Avaifaw
eIt F@
4. TR fagm & wv fmfer
FLAT |
5 WCHRIA Tl & 19 599 FTa7 |

6 T A I F mfaaw wer
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7. FIMAGT F FRTEFT FEAT |

8. FHWMEIC TR #T HEmEal
FI T ALHTL A FAAT ST
aney g, gl W @ #H-
ST FY AT |

FRR & a1 7 F1§ W auaAEe oy
g Fg aFar g & gav Ay o few e &
T FAGFIT ATCAT { AT w7 TH
T FT W T G A F aaqg ofr g
CHEAT S o) AT ATOA §Y araEAT
e ar 1 «ft g Frw f T H AR A
S TSI ATCAT AN K MAET FEA FT
T A &, Ffew Rag am wemr £ fR
F ATT W IW AW B T W qC A AW
gy § W qet ¥ 9 9@y #

Cvav HE ¥ Sy st A A
794 fAam =@\ O gEEr T I9F A
A FIF AAT ¥ F77 fF w7 % gard
AE T AT AEAT 7@ aF A OHET P
aF TG T AFY E) g uEr S w29
F IAT T IAFT G 0T FHT ¥ AR I
FAC @r A 9 fymw & oaAiF §oar
WITAAd & TF4T A7 ¥ 20 F = qiwAr-
Tz # o & owte & ferlze agr ¥
T 9 a|i ¥ dEa9s A A qAw ¥ gy
war f5 4w oAmy ¥ ?

0 ForFET gAR A H w3y 2 fF
e am afwwr #¢ @ & o gw @
T Eaw 1 IR W A § awar W
§ qeieEA AR o a gar @ faw
fear o 77 fF 7% & andal ¥ 9T
T o | AfeT & 9 7 g =
g d F aF @t ga Ay ¥ Al 99
wieT W W a1 ;& OW WF Y osrA |/
TF ¥ AT ARy oW F wmy &
TUETE § @ I AT g ¥ e 3
& wfgd #ifs 3 agl 9% wuW §er o
I Y E AR § AR W YA F g
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F1 3 qfsd AT AEEar ¥ W § oo
fFL ¥ 3w 95T ¥ WM aw & ST A
a¢ far fFm oA oAwAT 20 F SR d
Az A AW AR @y S ¥ AW
IR TG FA A

A arfar oy @5 39 fRAd A &
e M3 gAE-TAT AT T 9% w@ F
AT EHFH Im @ TW
1 frar o7 fF oF Hev Agr & T
T TE F TEEF O #¢ A gu A S
Ffren & avar § & o ofr welisw &
g @ AR awn ! ® a4z ge
argaT § & & oaw oF e # dfa-nse
FT HSET AT ST gHEAT § 7 AT TE AG-
ardy &7 qr o Qe 7 A A IEOE
o ¥ e F A gEe W FAw arig !
o 39 W ¥ afd 38 g faer § 7
St A9y B TEEr §Y &7 T 59§,
1 d A @ & fFoaw & afgy fege
¥ ugreqr ardy St A o fadlgr @@ &Y
ofg FEHE T 9T N I & AT &
qfey "ernrg fear av | st faAvar wid Y
o SANEIW ATaEw Fogarg o @ fw
F wwAty & =g B1E €1 AE ar adtsy
7 @it gt fadar o F@E qE F
fet qoifaR ol & ST dEew A
IAR FATG I TGN AFT | AT FEOmETER
% fam ¥ & wgrew T ¥ fag, Tefar §
foe B wgT A@ W@ TR ¥ FA T AT
AT Ay # T 7 S QqAr g )
X WIS wEar a0 ofeT wd gar aray
FEm A gm ey A A M fnm oy @
YT AT AICH HT AT AT TR
%7, Teefem Agier WA #Y IET HwY *W
ST AT U AT Iy F )

STawafa Y, TH AE-ar § MK WY
frdes w3 wWrgar g | Wl 9% Se-gEr
ST FT Y ¥, I ag W faard @
211 70 AM@ FUT §F K AFA AN &
frq T & € AR T woad F

a
=
Qs
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N L O O I I I i O 6
¥ w9 fqar S@v Aar Iawr &g fear @ o
, oAy e WY Y garT Al w97 ¥ oang
St FA fFar a7 gfvar S@dr 30 39%
AGT A W AW A Y @A A qfET S
fears, mfserr #1 gu w fammm, md Wz
FoUEAN 9 9gr %7 fRarqr, gzR wT
faree ST ¥ 75 feaman fray fer @t
TFIM TG FAT | 3WF AWM WT A,
facdrz gar Mar @ 7 fFy g0 9
T 9 TesT T gT A, 1500
FUAT TW & ST IAF aR fear ¢
femgmr | w7 wg feard 4@ ¥} T wEE
g ff 9= & AFE WrEAY W A T
g, AR a7 "enm wE § fgwdr ¥ 0w
fergma ¥ gUT TEEET WAL § TAE TE
. g S gEM ¥ IEd W R % avar Ay
WTE TF-UF WAT F AR A9 § g 1 W
7 oot #fE A fEdy s a5
ar qAA § A7 gFAT &, A FH W F wIL
qar A g

ITHAMT A, TIE At S T I
4=~ fear & faafEa & w30 v B o39%
RY F FwL AT-FAT A FT OF BT
oo e Wt g § fF foed "ma §
fare @ g g @few F AT
Fmaq frar &1 zAR Jar weAmf S 33

|

[RAJYA SABHA]

2, 8 qMa § & ST IEC WIW F AL
ST w7, AR fegeae i oanE
LF wEA vE F fan AwEe wWw ¥
¥FT WA gk A fwar, T FoAd
STl A, WET W WS A, q@r A’ @A 9,
WET Uh arT #ewr AV dEr gy g ar,
gEE fFar g gae =W &1 "9y afga
TATT AT | 9y #ry Prar agr & oS
FAA Hifaw Foaw § IR AR A

#rp fFET 1 gwTa crfer afe SR
O Fow F Fifqw F7 FEE A7 wWea
fr fad fogr, s9% oo SR Amnfaa =9
ST EFIE FET § | FE FNA A I
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T faer § fF S w9 Fd@ w0y €, W
TATF B, IART FHA A ITF fa=mr F1 AHA

1 (O i G 1 e 1)

WE ATy s v o oaF ar
EY IAT MW FN AR HT HEG AT
T M FATNIT A A F AT gE9T F
F UM AWAE ge F 195 IR AT A
Ffy @d a7 T A IFA Twa A O f¥
g arg fazw & e W ogwar d 9ER
AT AT TE AT A FEE 39
g # g & 99 feaei ¥ ¥ wy v
& fod tarqard) FAETt sfig S WA
g9 HeF FAT G 9 70 AFT TT HAIS
83T AT o1, W 114 A T AT q&
gar 2137 fRAMi # 9@ @ g 9w
§ IET & &2 W6 ¥, § o #®
RAEd e ¥ R A F e
% aq@ &, 7 fraw § o ¥ A Awg F
T G FA § qEAAl F I AAT F JFA
Iw ¥ fu wam d'r & § 3Ay W@
o A s B 9@ gaEEw SEE
A Ry g w3 WA A eI R

| W ¥ wEAET e g W 1 e

fr a9 2 5 g ® g o g ot
S #arw f5T FW F FE AT 47 99
AT 47 | A A AAA 2, IAH AT
gl g, faaer & I a3 2, faard & ax
g & AT A @ NF &, e § IAAr
Mg FF F g JIAMAACT A A9
aEEd F oA g oqm oA § v fa
A ¥ oSSt AW A frar--w9
fedm fufaeex @ oW gfw =4 4, 39 739
g e et & fegi v 3 oww w4
YT ITT AIT FT FER A1 g g 73T
f& g7 arddr ¥ S A & FAr @ ogwG
F, S AT T w5, §7 feaw Al
¥, W ¥ A, AN &7 oFAE 3§
Tl TR F , IR ST alE

\ﬁdﬂﬂfmaﬁnmwmﬁm

ahm fearn g fF frm % St g & 4
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dR-gEr Sww F AN and ¥ oAER A
W ofaw 9w q /W O wn W ouwm @
For wfgs SR 9T qEY S § ST
2 SEW St § Wy A0 G | geFas o

MR. DEPUTY CHAIRMAN
House stands adjourned till 2 p.M.

The

The House then adjourned for
lunch at eight minutes past one
of the clock. -

i £ P

e
It

The House reassembled after lunch  at
iwo minutes past two of the clock. Mr.
Deputy Chairman in the Chair.

SHRI U. K. LAKSHMANA GOWDA
(Karnataka) : I rise to make a few ob-
servations on the President’s Address. We

have been listening to the speeches from;

either side of the House for the last two
days, and [ certainly support many of the
issues which have been referred to by my
friends from the other side, which have
been in the interest of the development
of the country as a whole. The Presi-
dent in his Address has mostly dealt with
the things which have happened in the past
year and has not made many references
to the programme of the future. But in
those efforts which have been made by
his Government towards the developmental
activities in the country, towards economic
development, T support them. Particularly,
about the 20-point programme which has
been referred to by many Members on
both sides of the House, I do not think
there has been anybody who is not one
with that programme. My friend, Mr.
Goray, when he was speaking the other
day—I was very happy-—quoted a letter
from Mr. Jayaprakash Narayana from de-
tentiton in which he himself has said that
the 20-point programme should be taken up
as a national programme and should be
worked out. Towards this, I do not think
there is any opposition from the Members
of any party here.

Before T come to the subject of emer-
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| programme and other things which have
teen referred to by the President. Mea-
sures like the abolition of bonded lahour
and increasing the minimum wages for ag-
ricultural labour were hailed by everybody,
and I support them. It is only regrettable
‘that these have come much :oo laie, But
since they have come, it is for every sec-
tion of this country to support and work
for them. I do not agree that these
jcould not have been brought earlier be-
jconse of the attitude of the Opposition.
Even though it is not directly said hke
that, the inaications are such because it
is said that the emergency was necessary
to bring forth some of these measures.
The President in his address says:

“Their activities seriously threatened
internal security.  They were directed
towards undermining Government’s vigo-
rous efforts to curb economic offences.”

The indication here is that the
efforts of the Opposition or some sections
of the ruling party were such that they
came in the way of the Government curbing
economic offences. In fact, it is not so.
When the Bihar movement startea—whatever
its implications were later on, and with
many of which T may not agree myself—
it started as a movement against wiaespread
corruption in the country. It is very diffi-
cult to agree to the reference here that the
{ Government could not come forward with
steps to curb economic offences because of
| the Opposition. Tt is not so. In many cases the
fmeasures have been suggested and suppoi-
'ted by them.

Then there are various other items which
have been mentioned here. With regard to
the growth of industries, I am very happy
that there has been a lot of industrial
growth and efforts to increase exports have
been made. However, I would like to men-
tion that the role of traditional exports like
plantation crops and others should be given
a little greater stress and there should be
a greater effort from that section. Even
though non-traditional exports are necessary
we should not neglect the traditional exports

gency, let me say a few words about some | which are the largest earners of foreign ex-
of the points which are in this 20-point: chance. And there are not many fiscal and

,
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[Shri L. K. Lakshmana Gawda] “With Sri Lanka we have strengthened
other policies of the State and the Central| the tradition of informal and mutually
Governments which are coming in the way = beneficial exchanges and collaboration on
of increased production in that line; parti-| matters of common interest.”
cularly in plantation crops like tea, coffee
and rubber, greater attention should be!l would like to mention here that still there
paid to remove such constraints. {1s one sore point, and that is about re-
‘patriation of Indians who are working in
I am very happy that there has been a|the plantations in Sri Lanka, who are
reference to bringing more acreage under |mostly of Tamilian origin. 1 understand
irrigation in the next Annual Plan. 1 am|that there are a lot of bottlenecks and a
also very happy that reference has been!lot of harassment is taking place with
made about reforms in the financial adminis- | regard to that. I would like the Govern-
tration. It is so centralised now. The diffe- | ment to bestow more attention to it.
rent Ministries and departments should have!
delegated powers to deal with their budget-"t So far as development of areas or pro-
ing and finance so that a lot of red-tapism | jects is concerned, I am very happy that
is done away with. Even for a sanction for| Government is taking action to get Iranian
research purposes, there has been a lot of collaboration for the Kutharamkku project. .
red-tupism. These delays can be done away I come from that area and I hope this will
with. [ commend the efforts in this l\materialise soon and I hope the project
direcion and I hope the com-;will be taken up quickly and work will
mittees which are going to  bestart. This project will also help the develop-
appointed will do their job very well and | ment of the Malnad areas which are back-
see that we do away with these delays. ward.

With regard to family planning, there
has been a reference. The President in his
address says :

1 would like to say one word about the
. emergency. Everybody has hailed the emer-
gency from that side whereas from this side
there were certain criticisms and references
to the drawbacks of the emergency by some
friends in the opposition. Shri Brahmananda
Panda said that there is no going back to
the position which existed one year earlier
and wanted discipline. Nobody says that
we do not want discipline. If you are not
going back to the situation as it existed
[ would like to mention here that the major onc year earlier, do you mean to say that
difficulty with regard to this has been in :we have to continue with the existing system
the working class section. There are certain |in which case it means that we will have
legislations which need certain changes. For |this emergency for a long time to come. Is
example, the maternity benefit Act, in my |it so ? Or, as many of the leaders from your
view, should be so amended as to see that |side had said, is it only a temporary
ofter the second or the third child, the | measure and will have to be withdrawn after
maternity benefit is taken away and thus |sometime? Yesterday my friend Shri Om
it should become a disincentive. And in- |Mehta was making some references to
ceatives should be provided for family | Gujarat and Tamil Nadu. This is one out-
planning. This is one important matter. | come of the emergency. Now, the Congress
i Party or party which is not in power and

Sir, then there has been reference to our |is an apposition party in those States have
relations with our neighbours. A reference | made complaints about certain things
has been made to Sri Lanka. I am glad that | happening there. What prevents parties in
here it is said : }the opposition in States ruled by the

, “The Government is aiming to reduce
the birth rate to 30 per thousand in the
next three years. To achieve this, the
family planning programme will have ;
to become a mass movement. New
schemes of incentives and disincentives
are being evolved...”
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Congress Party from making similar
allegations ? This is one of the outcomes of
the emergency. If elections are to be held
in the near tuture, then what is the position?
Are we to continue with this exsting
system? This is something like riding a
tiger. You are safe so long as you are
riding it. But the minute you get down, it
will eat you up. The situation is like that.
If the emergency is relaxed and if people
under detention released and if there is the
apprechension that some difficulties  will
arise because of that, then how are you
going to solve those difficulties ? There-
fore, some friends on this side have sug-
gested a dialogue. This position of con-
frontation in my view is very dangerous and
should come to an end. Some detente
should be started. Otherwise it becomes
very difficult to function or to have the
election or to go back to the democratic
set up. I do not mean to say that the
democratic set up is completely given up. |
But there are certain constraints now and |
some people from the opposition are in

(8 JAN. 1976]

jail and some legislators are not able to
participate in the discussions in the Houses
of Parliament and the Press is gagged and |
people are not getting sufficient information
and they, therefore, resort to getting infor-
mation from rumours. These will have to
end sometime. I am sure the ruling party
which has the largest majority and which
has been able to bring forth so many pieces
of legislation during this period, should be
in a position to find a way out. There
have been suggestions from ruling party
side which seem to indicate a vindictive
attitude that emergency shall have to be
continued for a long time to come because
there are underground movements and many
things are still happening. If this is the atti-
tude taken, then I really wonder whether
we can ever lift the emergency. My humble
appeal to the ruling party is that what has
happened. By that I do not mean to say
that opposition did not over-react in cer-
tain matters.

And, Sir, there have been differences of
opinion amongst the people with regard
to certain programmes of Shri Jayaprakash
Narayan such as the one of forcing the .
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elected members to resign or the other one
of asking the students not to attend the
colleges. But theie have been certain other
programmes also in his movement aimed at
ending corruption and strengthening of
democracy. So, a way must be found and
we should not continue to have a vindic-
tive attitude right through. Certain parties
have been banned and many of the things
which have happened should not have
happened also. T certainly agree. But there
is a time for everything and six months
have elapsed and many of the top leaders
are still under detention. Let me hope, Sir,
that when things cool down—already six
months have elapsed—some efforts will be
made, and some initiative will be taken
by the leaders in the ruling party to see
that this state of affairs ends, that this
confrontation ends and that there is detente
so that our cherished goals of republicanism
and secularism will be retained and we
would be a model to the other developing
countries of the world. Thank you Sir.

SHRI SRIMAN PRAFULLA GOSWA-

|MI (Assam) : Mr. Deputy Chairman, Sir,

it is a great privilege for me to participate
in the debate on the President’s Address.
We are very fortunate to have a person as
our President who was a great freedom
fighter and who is a man of wvast ex-
perience, sagacity and sincerity. He is a
gteat source of strength to our Prime Mini-
ster and we the followers are not the
only people who are proud of our Prime
Minister. Today, all the countries in the °
world are proud of her because she has
maintained India’s prestige in the inter-
national sphere and she has given strength
to our country and she has brought about
progress in the country for our people.

Sir, since the proclamation of the emer-
gency on 26-6-1975. India entered a new
era of economic, social and political prog-
ress. The emergency has brought about
a climate of discipline in our social and
political life. In fact, normalcy has come
to the loyal citizeng of our country, parti-
cularly to the poor people who were ex-
ploited and oppressed by the vested inter-
ests like the capitalists and the feudalists
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. [Shri Sriman Prafulla Goswami]

-who enjoyed all kinds of comforts and
who led an extravagant and luxurious life
at the cost of millions and millions of our

PeOPle- B . P TR

. Sir, this Address has correctly reflected
‘the policies of the Government. This
Address is very brief, but it is very very
expressive and is very very convincing. I
need not go into the past history and ex-
plain the conditions which necessitated the
proclamation of this emergency. The whole
world knows it. In spite of the malicious
and false propaganda by some interested
foreign Press, not only our country, but
the whole world knows this and is convin-
ced of the imperative need for this emer-
gency which was imposed by the President
on the advice of our Prime Minister. This
Address which our Rashtrapatiji has given
explains what the policies are and what the
coming programmes are during this year,
particularly during the emergency period.
Sir, it is in this Address that the reform
of financial administration has been men-
tioned and it has become very necessary.
During the last 27 or 28 years, Sir, we
have experienced a lot of hindrances on
account of this type of financial admini-
stration and the other things which we have
inherited from the British  bureaucracy.
Now it is going to be reformed so that
progress can be made speedily and justice
can be meted to the common people.

Then, I come to another question : re-
duction of birth rate. This is very, very
important for India. The population growth
is so high and such a huge population can-
not be maintained. This must be controlled.
And it cannot be controlled unless it is
planned. This family planning is the way
of life for civilized people. Even in ancient
times also, there was family planning ; not
like modern days, but there were certain
restrictions and self-imposed discipline by
which the birth rate was less. And then
.there were natural calamities like cholera,
malaria, earthquakes and epidemics which
.carried awav most of the people. But today
in this modern agé we have controlled these
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adopted
This is

die. In modern days we have
family planning on modern lines.
alse very important for India.

In India, hundreds and hundreds of
women were sub-jugated. They are called
the weaker section. Of course, those who
were very civilized and educated and rich,
led a higher standard of life. But the
common people, the common women, led
hard lives. Therefore, this emphasis is
correctly given that we should give them
equal opportunity for development becausc
women have been lagging behind in edu-
cation, in social life and political life.
Therefore, they should be given such
rrivileges so that they come up on an equal
footing. We can see in Parliament and in
Assemblies how many women there are.
Although 50 per cent women are there,
although the policy is there, they are kept
behind by clever manipulations. I wish that
in Parliament and also in Assemblies 40
per cent or 25 per cent women must come.
leave aside education, there are lots of
women social workers in villages. Bring
them to Parliament and Assemblies. and
they will represent the labourers in a better
way. Today, by clever manipulations, some
women may come, some men may come,
"but they do not represent millions of our
:oppressed and suppressed women. There-
‘fore, 1 wish, as Mahatama Gandhi wished,
that those women who are in the lower
strata. must come up. I do not decry edu-
cated women. They should come. But along
with them there should be some ‘vomen
who are at the bottom. because it is not
the degree or anvthing which is of im-
portance, but it is their day-to-day life
experience that will have to be reflected
in our Parliament and Acsemblies. There-
fore, T give emphasis to bring women in
political field also. But he has not said so
much as I have said, because I feel it from
i the bottom of my heart.

Then. Sir, todav we are proud of our
science and technology. India can be self-
reliant in science and technology. But I
must observe that even now there are

: foreign manipulations. Foreign investments

epidemic diseases. Therefore, peaple do not | are going on in our country. Many foreign
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people have invested their money. There are
some industries which are in the joint
sector. Let me mention Oil India. Crude oil
is very important from our national and
strategic point of view. But Oil-India has
pot been nauonalized. Leave aside
nationalization, it should be majority share.
Then and then only, our Auditor-General
can go and curb this extravagant and waste-
ful expenditure. I was Chairman of Oil-
India. But today I must say these things.
Minister Shri Malaviya has failed to bring
51 or 52 per cent share during one year of
his tenure of office. They manipulate and
people think that Oil-India is going on in
the public sector. I know how the officials
of the Petroleum Ministry are bribed and
iufluenced with foreign liquors and all
kinds of things. 1 worked there for two
years. Today, Malaviyaji is not here, 1
am prepared to give them brief about all
these things.

!

RTAR
- TF +

We are proud of our foreign policy. This
policy of non-alignment has been initiated
by Yawaharlal Nehru and today it has been
recognised in the world. In the beginning,
many people in our country and many
foreigners were decrying this policy of non-
alignment. It has proved to be the best
and we are happy that our relations with
our neighbours are improving. Some people
thought that non-alignment will mean
isolation. But we are establishing good re-
lations with all the countries. We are trying
to establish good relations with Pakistan in
spite of so much provocation. Qur Prime
Minister has shown the greatest patience
with Pakistan and even after victory, we
established peace. It is unfortunate that
some powers, especially America, are trying
to foment trouble. C. I. A. and othres are
trying to infiltrate. They are influencing
many of the so-called opposition parties.
Even in politics, sophisticated techniques
-have developed. They create internal dis-
_order and disruption. If there s
‘internal  disorder and  disruption in
our country, then we cannot progress. !
We cannot build up our country. . Our]
.defence expenditure would increase and
“we won't be able to provide food for our\

[8 JAN. 1976]
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poverty-striken people.  Therefore, many
people try to create disorder, disruption,
dislocation and strikes in our  country.
They want to weaken our country. We
are very proud of our Prime Minister. She
is the third Prime Minister. But this
Prime Minister has become superb. I am
not flattering. 1 never flattered in my life.
1 opposed even Gandhiji. She is superb.
She knows that her father was checked
by his own colleagues and he could not
carry out the programmes. He prepared
all the plans. But he fell a prey to the
conspiracy of the political leaders at the
implementation stage. Today, Shrimati
Indira Gandhi is implementing the pro-
grammes. She has the courage and con-
viction. It is our bounden duty to im-
plement these programmes. It is the boun-
den duty of evcry citizen, particularly of
the legislators, whether they are in the
opposition or here, to carry out what we
pass in the legistatures, We have yet to
go to the bottom. The other thing that
the Prime Minister said is that you should
go to the villages. You should teach them.
You should explain the 20-point pro-
gramme. Many people are still exploited
at the bottom level. They are suffering.
1t is our bounden duty and moral duty—
and this emergency has made it obligatory

uvpon us—to help them, organise them.
Yes, the Emergency has brought discip-
line. But this discipline should be the

way of life. Many people are today dis-
ciplined out of fear. The smugglers and
blackmarketeers are keeping quiet because
they are terribly afraid. Many officers at
the lower level are still trying to harass
our people. Out of fear many people are
now disciplined. Therefore, this should be
the way of life. That should be brought
about and that will come. Therefore, I
support the continuance of Emergency.

Another thing I should emphasise is
this we must avoid conspicuous consump-
tion. We must stop our luxurious way of
life. Everybody who is in an advantageous
position should demonstrate some aus-
teritv. whether he is a Minister or an M.P.
or a legislator, I do not expect austerity
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from those smugglers, those rich people
and those feudalists and capitalists. Sir,
once I told Shri Morarji Desai during the
debate on Budget—he was very austere—

“Your personal austerity will not help
until and unless it is reflected in the Gov-
ernment.” Therefore, I do not expect
austerity from rich people. There are
many sadhus posing to be very austere.
But they exploit people, they accumulate
wealth and they go on investing in black
money. When I speak of austerity, it is
not austerity in dress but austerity in
its real meaning. You must not accumu-
late wealth. Therefore. Sir, this Emer-
gency should be taken advantage of by
us in true spirit. Sir, many politicians
also try to manipulate things and take
advantage. This should be stopped. 1
know that our Prime Minister knows from
bottom to top. But she alone cannot look
to everyone. Once I appealed to the Op-
position also. If they really mean the
good of the country, if they really mean
to serve the people, they should go to
the bottom because, after all, there should
be land to the landless and justice to the
people. M the Opposition really want to
help the people, they should go to the
bottom and point out if we are corrupt
and if our officials do something wrong.
The Opposition’s duty is to point out the

" wrongs but not to disrupt the country, not

to break the Parliament, not to ghergo our

® Ministers.

Sir. T conclude my speech with these

remarks that we are blessed and we are

proud that during our life time, socialism
and what the Prime Minister says, demo-
cratic socialism is coming. And we are
proud that during our life time, we will
be able to bring it. We fought for free-
dom; we brought freedom. We have
learnt democratic socialism from Jawahar-
lal Nehru. and under our beloved leader,
Shrimati Indira Gandhi, we are going to
implement it. I hope during my life time,
I will see India becoming prosperous and
progressive, free from exploitation and
free from corruption.

[RATYA SABHA]
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SHRI N. H. KUMBHARE (Maharash-
tra) : Sir, I represent the Republican Party
and we welcome the proclamation of
Emergency. When we draw up a balance-
sheet, I can say that despite certain res-
trictions that have been imposed...

o Fewfn e Aty (fag) @ gy &
Fiferd |

7! THo o FFRR : T TR W AR
Bqw # oHEr afdesfs § faad s 4@
F o & fr dw ¥ oA sdawdw
g 21 S 2, 99 o2 frdaw & war @
frenw ¥ amqz @ TR gw e S
SEm F A WGT IF IR AGT F1 FAA
§ W e @ e ¥ gfeRw @
T T @ § A K Fr AEW oz«
TG FT WA FE GEONE AT Q[
at # @ S, A Qe A ¥ SR
I 15 gefcna ad g R ) 5 Ay
&F U7 @@ F Aot F g A wAEr oo
tiow 9y § 5 ogAk W A fyed
o ol X oAl F owg ¥ FUaw
FEEQ 8 W d9ri1 g gig dis F sy
g w oW W T139 sfe ¥ wR ogw
W o &1 &9 q 9 qan 5 aga
@ A F AW oA U ™ § @Y e
i F T d AT 3.7 & F ww
Ty Wl & awe § & gfa @y
8 G oA SR QT oar g war
Y ot Aegdt fad @ @ SEr F oweaw
lmmﬁaﬁmw@m:ﬁt
T AEME F FOT qg qgT TRA 97 ) Ay
feafy § & og wgm 9w 5 @ TR
& Ey I IJI9eg qg g fF oww A
T AT aEy T oW E AR W qgy ]
T W ™ FAENE F wRw ThT
A F aEr G FTOGEAT FET QI
W ot | ffaey & 7@ W6 @R 9T wEAr
agm 5 @ e § ad9 W@ w®
| mw @ga agy wew faer §o & fev wem
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FEW 5 @ SN W oA A wEd
@ GiEde § At ag gz ¢ 5 A @
T 3G ¥ & W I

Comooemr e am e

W g9 ¥ § mowr enT 20 gAY A
w7 F HL A AT FEAT FEAC 20 AT
T ¥ UF mord Asaqw few femr
mr ¢ fFoadl § @ A g A A
g o W o owagd & s oS«
AEgd ¥ gfg # @ z@ d@d7 §F i
6% AU EFY E, AR Al A 5w wegd
¥ 6wWd ¥ 6.50 3 % afg w1 A §1
9o, gfamm, sl dma W e @
gANed I &4l § I FW Gy AWGA
F ga9 W 6% § AR 6.50 4§ A
afg #x @ g19d g ¥, Fur 5 s
Qi@ 9TEF X T Y, T TaHE § WY
wogd 1 T ¥ 3fg A AR omw
a8l 9¢ 5%/@ AT 5.50 G Aogd & 9wy
2 g gt & s N g @ G R
Wi 9 FAq agw A fam F A5 www
T IIET T 1w wEH A oA f
aagdl W fow 3 @ ww faw & fraw
¥y & AR ] ) OF aE A 0w s
¥ 6 @ a1 6.50 G worgd fuadr
T @A a0 o ¥y § 5 oge i
¥ fod 3ewd dq7 fam wmar 21 @@ west
¥ 5 @ F1 o Ie0E T AT T g
v am amdw gfem fafres @gm &
aR gl F dEe foaed @ ow fafew
q@rg 9\ 39 fafen § ag dmar fear own
f& 20 gt seF ¥ oA @A F wm
FE A ARA F dd F gfg # @
# wrsw fafreet arfear #1 o9 @ @ 9
AR AT w0 AES § R gafy afee
fafeer Y mE ¥ q@ ™ Fivg § ag
Guet fen @ fF owogd ¥ daw ®
afg &1 w13, afF ¥ S ¥ garfE
o F ¥ T B T ¥ 2wt W
g F Jo # 3fg aw ¥ d@w F
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FE w7y 7&F Jorar AT § W A X WA
qF wogd & 3%9@ @ A3 AW wwar &
daw fom wmar & 1 5 ¥ 7o oAl $ AfaAy w
ag Fgm § frogw Wl A owagd agn
F g ¥ & AfF T wAgd ¥ IaA
frow arit & § awd § st wTE ¥ A
fax g% ffoom & fag &w 3 &9 @
T & T 977 27 92T 0 W gaw F
g ag wgm § fr fow w20 g
FETA F T T a9 N a@ wE T8
ft 37 997 93 a9 @ AW F A {5 g
W F wogd W wogd AW w7 AR g
AT wd F A9 A AR wwgd F g
g dwafe @ 9, | ORE A,
AT Az W A aue A A
fr 7 o g 6 @A) sw & W
A W7 W AZ FITET @ A IAFT T4
1 T qgW w Ag &V A e gare A
2 R FA eeii3ew Y ? g QY araadr
g fad = dew @, #E awen @,
forad #T ¥ FgET W AE | TE A
AT e Far § @ aq
¥ S gl @ 9|y € 7 feg, w0 WY
g oamm g fF o wial A adiRed A
Ay o7 TS R, T TG AR @ H T
I AGA B AR AT AT g1 4 -
far @ a9 N BEAA T wWAEE &,
TG AT 207 TR FT TGN g ST
U ah gard wreR fafieex wEmar @t
ag wzW 5 daw gfg @1 s AR @A
o 3wy § fr wf 2 g dw oA
& fadg # &

@t & fad ag A w20 §T A4 WIO
F qAT KT § AR I Fam § fE
I @@ W AT W@ g e §
g AW e ¥ a7 wwea wgEQr
frtr 3 Cfdeae ¥R ¥ daw ¥ AR,
W AR ¥ ¥R Al § AT 67 %W ¥ &
gF @ J fax e s § fw
T LT TW AR H AT Fo T AAGE
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[ qae gao gwwrd
o1 OF fo7 § g Har W S O §WT
AW 1 9 AT A9 W FY gEATq KGN

o wafn am W - dgafe fegdy
AT wrge, & wealr & wfawoor &
T ¥ oadT v £ A o f W
JOF qasAg fearm ama § 5 S Fgg
§ oM 9ms wm, AUifwed 90 &,
ag N 919 @9 A Agy Jred g 9@
ag M AT AR AR FEAA AR HEF qre
9¢ #1T Aa welY qX s Afew a7 Aw
TE g 5 e @ g€ wR feefad
T U0 EERE W AE F T B )
TR FEE & OF a1 A H-—
ATE! WA G ATRC—IAHF AN AT
F@T RaT 1 98F IR A o Gaw g
T q, FUGR ¥R A FHA H, q@I
UMY WA wOAT KX SAETAT ATFAT
a1 3 @i 1 9y ol @d §
Il W Tifge fF fggwm A gl
AR fageam A Agier agg @@ # o)
WY 3% 4Rt & W frg oW awewe &
e g g {EeRaE @ ww &
fored woF FANIC G AU, qH F amd
FHAL @S¢ AW gAY qow &d 9T g
g am; gz amifem A o | fer A
§ o It ¥ egan fi owmd, s e
A TS 9 A A3 I FHI A @ )
gl wES & W W 98 | IR fea
TS AR g R A, &9 am &t
FLMW AEIIAL Ig § I I Arww
oK g3 il N d_W F g1 gE @ d
g

1o g g (Frer) < ARG o
g9 qEdr g

Tro TrEAtor A =ty AT 1 Frordv
19UT a§ mIw I g, agd wfaw

[RAJYA SABHA]

fer gu & fe A 97 §9 N a3 § )
AR AT FTHTE AE gUa @y § owua
ﬁ:’gtﬂ*’e’ﬁrmﬁnfw%wh ard, |

on President’s Address 172

fis 3 96 Wy wfer ¥ wfer waw §F
qrava WY WEE 4G §T AR gEId ¥ae
wdt ¥ Wew TV qamn, W P A=TAT, Y
fRIeE U ¥ 9Aw F) #1 ¥ e,
W fediwm @1 fear & aidw § guar
T@AT §, qgT v A wgy § g
1 gf IAN wAT & ) g qef
F AW SA% WM W ¥ AT %y 7,
fawrelt ==t w grd fomr w@ar & A
@ gE@ qF A aned o fagre #§ 3G wiEh
¥ g g AT F-—mF R
2T | TEly gt & an fwdn, agd
¥ o A @wa W ¥ wEm w3 R
oTs, A ¥ gw oA A age TEd
g8 & TUIR wITE W FReeT AT,
FH Y w7 A FFE F IrwT g v B,
T oar 5y ¥ f& ¥ S, wwar e,
A A AIEAErS ITAW | W oAy A &
TEX F A% A% & AW I oW Wy e,
afeT o9 % gErQ sfwa A fwer #
a7 aF gA Svdta T § fF wreaw @0
g JmfF ag wgw & fr oo A ®
g 2w fem ofg fod T sow @
AT ITH AT F gL AR B W
fesme & 2w 9@ @F ST ATE G -
g aw fegem &1 3@ @ =€ fame
T A6 AR oM dwi & faeemy ¥
FG g A J@ g )

¥ w&T 1 7g 7 AT 91gar g £F g
faad miean & @ F Tdar 1 R
F fau fod) wgc A FE Ffgm Td F
TR o ¥ o A A A oo A
A i gl FEFH T 97 A S A
TOg @ F A S5 59 a9 § AR A
g oy AR F 9w S S 9 ) e
F & faq giam @il & qm feAm
AT O F owaET AR R §iOE Ady
g A 3 A% N T FA § gFAT
frr @Fd) A &6 79 @ @} W
STHME & ahd 2|



X} Mbotion of Thanks
fet drA wET X a@ WA ¥ Ad
T qEer g fRogamt Aw W oS T
fextaT g€ ag UF 977 @ #W am gd)
%y Aoy w0 F g § R oT@ gEdE)
# & wiegd | A @ aHT Ao
g 3% el avea faae gy @ sa@ |
awa agr fad 3 wfar & §w fafeex
wEe ¥ gIamd w9l g fw e
gaR i § faad aiET S ?-rtmﬁ'
gl @ s g oqad g @y §
AngAm g fF qam ant a5 F fao o #
WA g AW BT AEAT 47 HI AR AN

{8 JAN. 1976)

NG § w3 | oo F ag AT HEAT Fgar

f el o ae & A ¥ FT s \

FNT FGife AT g SITE THEA &Y AETTE

mer W A gr W Aedr 7 JEvT §
i ga wda At FY g3 9F | § Fq WS A
AT E W IEE ¥ qrar g A & IJmar g e
e gu am §, Mg 7 gl W g, e a
srge wifa # gy, w3 g geer

T & wa F ofgy qem TarEReT™ R|E

# ¥ g ¥ 3T AT 4T 7 99 quT

¥ oo fauan s ¥ famar ar #r oEEv

gt ff,  # wwgw df) & FuT @i E
TRk wgr faeit agv &0 @ O miae
# ot e A A A =SmEar )
¥ ur fwafree § o & # #w, @@

T AR AT A Z) F oF gE g AR

AW T U8 B9 g7 § OF 93w ¥ wEeaA
) A FAW ygeAd AG FAT § oag A
Gy R F@ EF T A Y, T I F
AT 7 @Y W g @ FT gwaT g @y
¥ ag w&T @gar WA § fF g dm &y
gFa ) gur F fag 9o & a= wEw
I fEd |

i ¥ quy gg ST A9 FT AEAM B
e fow wvg fage § am 1 a9g & R |
AT EHT AT AV gMY NOvq Hell St q agr
93 S} #A fear guF fag fage & @rd
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amfeE Ao § ®R & ga @ Amard g
IR TIT U wel Fr vemr = F fRe
g wF FAr WA R ey fagre gk
md fap & it gAgmdr aw wg @,
fradt a2 & 39 W Swm w1 § ogw
fegarg a1 41 IW AHT YOW HEr S A
Tgl & An w1 oFwA F fm oo gw fRE
I far 1y fRR ad agw & snar
AT 1

# oF o T A7 2 W em e
qEAT F oA A® 75 & R ogAR qew &
faet @t fEwTe ot § o &
awr feor s Sifgd 4 @ feewmavm
qfeat § 7 3B AT R T eRad
TR AR # A aw 7 e
ard AN |/H A ¥ 9 AF amE
AT AMEE | 4 Sy arfent § @ ey Aaw ™
geaT HATH E R T 4@ ¥ IW A m@aq
d FoAr &) wfad & ag7 ff wea ¥ 9w
ot FAT AT g F AR @ aw@ @
st femrrees mifest §, & 3m F aw g
# a7 RAEr €, I 9T AF AME I
arfEd |

¥ amm g F g€ 99 ¥ Aiw fafiree
FT W AR AT TE THE AT ;]
FM Aeal FEE F9H ATGA 41 § 0
wA gr a7 § wawar § 5 adw o wed
qe WS F, FHAT AMF ATE @) TER
O A F urew w@S & Y Wi fr A
¢ gt fE wETe "Wey a2 g @wi
#1231 fFar @ @ aeg wfaefm) v o
g3t ®% foad 5 dal Ay wea fad @

weafs ¥ arTw F fq4 a3 98 o X
SIACICEN R S A I
qegfy S ¥ @ B F owmw far
¥ guwat § fF oF awr FAT W) A
WITT ATt BT G W IR gur fed
R BRI e
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fagre & & fyag gu wda § @
qeH B @R F (94 IJgT SART AT §F
Fou q3aT 3+ @Y, e /Y, o= @ =
Fary ater fomd s-4 fe=3 & o &==1
#t qey ¥ Fga A g 3§ =wiE-
af & FogmEdy ¥ I ®Q@ §T FEAr
argat & 5 7 X Fq I AhEr o Afw
% 1 qers fedt Y gew § Ay A
aifgy arfe wdEr & gea o fimm are
XY I MG T FB

oF ¥ gEm g1 a3 ag fee W,
T a8 efgafrea 1 o @W 7 §)
T # S FTEEHL § A W ST
s ey ¥ fad =1 & ar @9 &%r
ATH VT S SHA AT TEAAE WG gfea
waiz ATE fagc AT TEEAE ATE IEX
Ry wMa & @ &1 & awwa § oo
fagena # 99 # aga sarar gfg gRl
‘3 SR ZER dw A oEAAE F€me
W ¥ SN Fga A EF ¥ qwAT
qgd At FEED B AW FHT G
¥ fad @W ¥, w1 g AR 9w W W
3 frwg 3 7§ T@ d@ AT I
AAR, ITH ST A W FTW oAy FR
Ay IO9 A IFT @ T I F | TR
SHRI UMASHANKAR JOSHI (Nomi-
nated) : Sir, I have refrained from speak-
ing on the President’s Address for the
last six years or so but as a reference was
made to me by my friend Dr. Dutt, T am
making a few observations on the state of
Indian polity at the present juncture. Dr.
Dutt referred to some colleagues who sit
behind him perhaps in good mood, per-
haps taking them as a sort of alter ego
but he was not fair when he said that the

two persons whom he cared to refer to
were indulging in unrestrained opposition.

Sir, I speak as an Independent Member
and I have the unique privilege of having
differences not only with big, highly
placed people in the ruling party but even

(RAJYA SABHA]
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Iwith those in the Opposition. Dr. Dutt
uttered a pictuiesque threat: Emergency

is not a tea party. He was so fond of
it that he repeated it in the course of his

learned contribution. I expected him—
learned man that he is—to apply some
|balm on the bruised soul of a proud

‘people. He showed a fist. That was the
!language of the rod. The wielders of rod
have come on the stage of history in ump-
teen numbers and they have gone their
way. I fondly believed, and I do believe,
as I am speaking these words, that India
is not destined to swell the rank of the
lesser brand of the anti-heroes of history.

Dr. Dutt, I would like to remind you
that all of us have been found out, have

been exposed in last June, not merely the
ruling party, not merely the opposition,
but men like yourself and myself also.
Precious little contribution did we make
to the strengthening of democracy in this
great land of ours which won the status nf
a Republic after ages for the first time.
And here we are. Democracy is like a
banyan tree, which is also termed by the
foreigners as an Indian tree. The higher
it goes it thinks of returning downwards
by sending branches that strike roots into
the soil. Democracy can survive if its
branches take roots. Then it would stand
any storm. But precious little was done
by people like Dr. Dutt and myself—I
take this share of blame. There should
be many, many institutions which can pro-
tect democracy against a storm. But we
almost collapsed at the first whiff. We
have been exposed. Let us own this. I
was pained to her the chorus, the hang-
our of the euphoria of the last session, on
emergency. Whom do you want to im-
press by singing this song ? Have some
second thoughts. See how the ‘derailed’
train can be put again in motion.

There is some truth in what somebody
has suggested though not without a tinge of
cynicism—

wa waf: faedg: svedaY mATaT)

All vocations of life could not be pursued
if the power of rod was completely eroded.

#
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One could see some truth in it at certain
points in history, though I personally
believe that that government is the
best which governs the least and I do agree
with the prophet Marx that the governments
that are strutting about in this planet will
some day wither away.

3 p.M.

Kautilya has, however, said—
drevr =T, RS

Do not use the rod too much, that s,
too severely. (Interruptions) Your too
much is a little different from mine,
Because to much is resented, is counter-
productive.

Being a man ot language and poetry
and education, I want to make a point
today before this august House about the
pollution of language. I thought some day
our country would host a Language Pollu-
tion Conference. But I find that our
fanguages are polluted no less. Look at
the word ‘democracy’, look at the word
‘fascism’, look at they way the words are
being bandied about, I hear that in Mad-
ras there was an anti-fascist conference
and a matinee hero was there, that it was
a success, that there was a crowd of
about 20,000 people. I was not there.
Again, the same week there was another
anti-fascist conference held by the opposi-
tion and attended by double that number,
as I hear. This is how we use words.

I do not agree with many things of the
ruling party, certainly not with the emer-
gency and the gagging of the Press and
puiting the opposition behind the bars.
Objectively as a citizen I do not agree
because I fought for freedom. Do I be-
come a fascist if I say this?

J.P., Morarji Desai, Atal Behari Vaj-
payee, Piloo Modi-—I think some drama-
tist might write a play ‘Piloo Modi
Jail' and the rest, the RSS and the
Anand Margis, the blackmarketeers and
the smugglers are all lumped together. The
word ‘conspiracy’ is used. Where is that
blessed thing ? Put it up in an open court.
Bring it so that we can see its face.

[8 JAN. 1976] -

in ;

on President’s Address 178

Words are used in a very peculiar sense,
particularly the word ‘democracy’. A
political scientist of eminence, my friend
Dr. Dutt, finds everything right when
opponents are behind bars and when the
Press is gagged. Truth, non-violence,
nationalism, these words are also bandied
about as one chooses them. Today, ‘truth’
is being dinned into our ears by one
group of people through the mass media.
Is truth what power speaks ? We thought
of truth in some better terms. The same
is the case about ‘violence’ and ‘non-

violence’. The political scenario that we
have today shows that might is right,
might riding roughshod over the feelings

of those who hold a little different opinion,
an cpinion which is a little different from
yours.

A wwwa W (faEr) - w@a? 6f-
ofddl F 2w §)

SHRI UMASHANKAR JOSHI Do
not remind me about ‘poonjipathis’. I
have a feeling as an Indian citizen that we
have replaced—it  seems—the  Britih,
white sovereignty by brown rulers and
| we are now almost on the point of falling
into the lap of the indigenous moneyed
man. Moneyed men are the best benefi-
ciaries from the present predicament.

Take the word ‘Nationalism'. Are al
these people anti-national, non-patriotic ?
i (Interruptions) 1 want to know from this
friend who is trying to remind me of
something : Tell me, have people like me
who hold opinions different from yours,
ceased to be progressive ? Do we at once
become reactionaries ? How is it that you
have denigrated all persons who did not
belong to the Congress Party and to the
CPI and written them off as reactionary
fascist and all that ? Sift, please. Identify
the enemies of progress. Bring them before
‘the courts. Punish them.

* DR. V. P. DUTT (Nominated : Why do
‘iyou apply to yourself what I said about
the RSS? I talked about the RSS.

1 SHRI UMASHANKAR JOSHI : I have
‘moved further., I am refering to the inter-
irupter. . . Do all you can; pounce upon
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[Shri Umashankar Joshi}
them. Not a tear will be shed if you, i.e.
the powers that be, punish those who de-
serve to be punished. But why lump all
these people together ? .

As a literary man, I have been editing—-
‘Sqnskriti’—undergoing a loss—from Janu-
ary 1947, that is, from the British period
onwards. It is a monthly magazine, 1 would
not go to the censot. It is below me. We
may be decimated. But why should 1
go to the censor? I had to stop pubhca-
tion. I am one of the editors of a weekly
—'Nireekshak’—which is mainly dealing
with public affairs —I do not like the word
‘politics’. Even Congressmen have read it
with it avidity, Have we not been responst-
ble ? Why should we go to the censor 7
The Prime Minister, rooted as she is in the
great traditions of the freedom fight, used
a verb, which if T recorrectly, was the
right word. She said, “I abhor censorship™.
No word could be more appropriate. But
now there is almost a built-in censorship
and it would almost appear that as far as
freedom of speech is concerned, we have
returned to the days of later Moghuls. Why
should the emergency be utilised for such
purposes? 1 appeal to our politicians that
the time has come when we should salvage
whatever is left of the values and traditions
of this country with a view to building =
glorious future. There is no need of
continuation of the emergency. As the
election case because malignant after a
certain time, let this thing also not
deteriorate into a malignant thing. (Time
bell rings) 1 have taken hardly 10 minutes.

MR. DEPUTY CHAIRMAN: You
have taken 15 minutes.
SHRI UMASHANKAR JOSHI: 1 will

wind up. Thank you, Sir, you are always
kind to me. You have always given me
time. Ea

There was a reference yesterday by
Mr. Om Mehta to Gujarat. T speak as
one who has expressed differences with
the Janata Front and even
Janata Front Government. As a citizen,
I say, for whatever it is worth, that there

-

[RAJYA SABHA]

with the |
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l:is some malignity the escalation or what
seems to be an escalation of a movement
against the Gujarat Government and the
Tamil Nadu Government. I hold no brief
for either. The wise founding fathers of
our Constitution had envisaged multi-party
Governments and if a non-Congress
Government is an anathema, it would not
be conducive to a brighter future for this
country. Send a delegation. The Home Min-
ister was pleased to say this morning that
there is no need for doing so. Please recon-
sider. If you Jdo something before going into
"the matter at an all India level, it will
{rebound on you in an unfavourable

! manner.

Meeting as we are just after Christ
mas may 1 hope and pray that every
political leader and every leader in every
{w;nk of Indian life will be able to say
with the Lord : “I have come to fulfil;
\I have not come to destroy”.
|

£ geawm Wy (Fomn) - swgwm
AgEw, wegfa St 7 S wfvameer famr
I SN TR i o fam O wesi W
diar 3| § wEar g 9 9T S S
A0 W/ IF I ST, TRA UK T A7 99
e qOd & wEr 21 wT & ooey S &
AT G @ 97 O uR OF aF GH FC
FE T G OGT AT+ S0 A afghet €, 7w
aigg W gfesldr &, = 9@ faam %
aE ¥ IV § ) TE T F IV AL AW
I G R @ F oA ow R orEy W@
fagrdl & T ¥ @@ < 9@ vy fHam
R IR CHE I S B C UL e B e )
F et oy e Sy ot v W@ q fE oAy
qE—SEN  Hfeeg &1 W f= fegr—
T wET g, g9 AT &, 7 AWIT g AT
3\ 93 I FY @ A § AR wn¥
weaw & ¥ oqegW g oS o, L. '

ot INAET AN IHFT IAL FRT |
nfs S@ AT §Y AW o WE I
9 FFRAT )

-
e

|
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ot g fog: S o, & eed g |
frsr s wer §, gt g afe
ST E) 3w oaw % g ot 3B fredr W
g T ¥ 3G, wv ag 4Ok & 9% gfam
o @ vy fm  ? @R R A
T Y Y ?

Wt gATgiET Wt qEE TEfaEt

N gaaw fag: gwd 2w & vw A
qTy wa g9 F sfragy &r faq ser an
A fud wmeEd g7 4, 99 e @
faswey wifqr 233 39 & G Qv faswfr amr
WEE q¢ 9, 99 guHl UF S H A
Sfefaz @ & Somt o @ [WEAS T ETET
A ok W A AW F AN qEY I F
F fou Ag=1 TI9T 31 47 A7 FAAT A
R OWTEF g1 WY 9T aEr A, TE weAwEr
UF gt #eE g g fF Avwad & wgries
F W g & oY 39 W F Awma AT
qETR F g § 1 AT Jid g v oaml
Ira g 7§ midamiz ¥ axedr #1 o6R
sEafai & yeAd &1 § g A g o
[T A AN T AT AT Y MY ATy F®T
g 3t A T Aad W OGRS Fed
g1 § sy Y & fraga wm owgar g fF
3 9y 3@ fad & €19 w7 a8 Sfaa & fe
A AF FET H 9E I OIW F e
¥ wen fogn a1, foay @18 gfear ) nfa
FT q13 TEET AT, qGT 9T T AT AT
I Sy W FE I E oS fFogmriaw
¥ w0E F gaw § | 9 9 gore 4R
T E1 A AW F WA W Ewriv fAm
F W # wwE o 0F Ffew gAm § e
w9 f& =7 3w & faos fRwr efqd
W, 77 fF gar qw A wjexgedy
F1 qEA Fr FfEw ¥ 9 G A, 39 98-
X ga At @fag aromor fam @ g AR
TA TE ) 4T g AT §9 AW F faQ
stag €Y ? ¥97 I9 aw & fA¢ ag a9 s
SRR U I SR L U R LI I
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A WX A9 7 age 6R g qm ¥
AN #T AT agTil g SHT AAT Sy A
afen @t ofimr ¥ W F A0 A avwa
ars, gt % Tq X & w1 difer A
§ W ot F wWmw ¥ frem ¥ war
9T A w gfrrd ¥ oaw ax AR
fam & 990 9% FEF F A0 § g s
& A FQ @Y &, IT g9 A0 F g
AT FT qEHA qGTE | FATT Ty el
T Tl ¥ gfT & R F A B R
I Az wE PF 3 oA 3§ AA
TR w0 gAR ATy A ¥ owwa &
T T momd w1 faer foww g oam ¥
HeH qF W AOET FAT AET £ AT @
gSaTEr W A FIO IT G gAAT FIAT
W a7 ¥ gER far & s wifs-
@ 71 faea fom & wagw AwE W
arg @AY §, T g ST WA, |13 AR
A A AT OIART FEAT AEA E, Al
Qe #Y IS we IFT AT FT gAAT
Al feqr Sar § A g8 %9 A A%
9% 99 SIT1 @ @ § qEranr Im oy
e Fifan, zfawr fagaamw, s o
FEIFEAT & w94 WF AT @ A | I W AY
T HAT T A Faq T A9 A7 qfer gl
F 2 #1 A & gz gw owoAww 2,
fgma &, @1 gEEr qu § g e
ATd AT WA § 9A aed SR @
g w7 fegEaw ¥ Wwn § 9g g |vlad
w0 g1 fo@ar & S 7 13 fav &7 ererg
¥ qifEae F (A sEdEr i &1 e
AT T4 AL AWM F HL AT fHAT 4T,
97 gamd &1 gER JAWl 79I wE !
§ w@ar fqar? #m g it ¥ gAit 3w
FT WA I A gE ?

AT 3| A W HAOE arara |viem i
R GgT T I9F oA FHAE TG Q|
o AT gaT S 0 A7 IR gy #Y
e G W F1E FIHAT AGI g | gaTe fRea
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(=t qstana fag)
o Faex (wfafalar 1 @t femg w1g,
aRMfTE & AW F1 oA gEl T qw
F avit #r frum wf fF 4 o qoltardy
ghae &, 3 4w sga T & fag &
fed o ¥ AT I N AT A

O 7Y A0 A 4@ § Ay & fw
guar dw 7 fFw A e # R
F oz & & wf At T oA # qfew
AL W A W =W @ 4v gwre qW X
W a9 EAEER FEFE ®T KFET g &
o, 39 UG U Al S F AT FA F
Fiferw F 75 A7) FAR 2w F FowaATg &
A% whew ¥ w7 g4 BF T A fw
@ T WA T I 90 A4, 9w 5w qw
Iy A | aw ¥ FoE A gfa-
afafrl & 4 a0 wEA a7 AT IRy )
T A N g At #1 W S ami A
ey F ¥ fAT wET 4T A TW A% @
HFaT B AR FY A PAT T @ T
Hm A famsw amwm g fd @
A 1 g gE, gAY wure Welt ot ¥
A AqE { | FETY T Her S
a7 og 91 {6 T@ W W qren Asaad
I ot §1F 9 AR AT A faerars & |
W fg ¥ s ¥ g 9% 9g w¢ fAar @
o T o gMmEEE 9 T agfed § a9
F% foamr § AR s fa@ weefaar s
st ¥ g F A9 ¥ w89 wR A S
F 9 99w wRET § 3@ AfeE F1SEET
a7 | 9% AR @AY ¥ 0% W, 9 AWOwd
UEE-AE] A ATRD ¥ qW] W, gEr AW
Fogdi A& § I qEiz F X oAt oF
agh & g 9T @ | gRA A WK §
Fza1 § f& I 3 FIw I3rar WA
FTH 39 F W qQrAT| SO S, FAT A9
W WMy 4 R oW 3w F o A o
gl |1 FrE S¥F S0 3T aIgaT A7) g
#re DU-BT HLEH FH AAT W T T
Y AET AW & T g @ W 8T

[RAJYASABHA]
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I o ¥ dg A g A d9n ogaAn
TRIMT W7 T 4T, w8 &7 GAq IIAT &
T ar 5 3w Y Fag @ FE ¥ | e
4t g W F ww ¥ g oA R
< faar I fNE @ Q911 FR OF,
I R g W, 15 T@ A G
Y W W F fodr wdr 9 39 FY @ A
grfeadst wfzw frar) fem o gfe &
Y FWY W WY TS a9AY 4, ag 98 T
Wt AR A wwwy 9 fr et W
q &, A Fewy § 5 fqwmA «r whe
WA, A IT I fF @
Jw ¥ qo TEATETHTT %@ﬁmﬂﬁqﬁm{
TR T E A IR R T AT g w
w5 AT ar) do FAgIAA A oF argw
# &R wE fFar @ w7 s § Wi 99
FT AGT a8 g fr W W Wy W
9 gATT g OHOET 99 & |4ne-
qAAT 21 %9 W W wEw w1 faewr gar
2 fFll 97 i & g Y, afes wife
& %) A7 oF gee WX @ W A 5ol
a S A, ;A oqE ATAST IT G OaHS
g7 @ 37w mfw = 9w § 7 AR e
o= T @t fE fear, 59 o I
F ozl A o & 7€ § wmw Wiy agr @
g A g ¥ Wy W, 37 F far famew
@ AT F G I AT AV Vo o Ao F
g ot fex awgg ave wAdEr &1 139 A
F ARAT T I T TET 2

SHRI UMASHANKAR JOSHI: 1
no friend of America.

am

=t gawm fag - W% w4, § oWq &Y
R eAwAHA AEr g & @ gAeg wre
g Al Tar wg wwar § fF o A g
T F R oar oat Ay oA § oA A
qEE FT & AR IAH AAET A PR F
& & a1 A AE AT R ACA o Yo o
| &) AT0FT F owEArd @ g @ @

| oo a3 oOq FowEer At ad S
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gt oy §) X FmaT § 5 g W A@ A
T 9T § & waw Wl Y 7 fagee fem
2 ST, S5 1 A9, afer 9w & A &,
e wfa e #1599 fage F1oaeg
¥oug ot €1 @ aw & fF T oW IR
TR e g A § A el
wWER fag ot A w A} 12 37 T3gt
¥ IR A FC Y WX SER § AT
T 1 aifyee e afew FXEmT) ag@
FEIT oY o mEEE F gh
g, miraaR) @ 99 FQ 198 ™ aa
¥ art & & wrer wivaaw S oq@E4
o § 9 fear & Fadl ¥ 45 FC T
F T A 9fqw THAT F 1 AT FOFHTT
A faiar T ¥ a9 L F g | oA
ST w gt AR Ay S9 #y av oy o
F g a=r e fomm ar fF owmae fee
fegeamit #Y TOAT a9 €W M SRl
TA\ 1@ gATA eufenoe qeamag = A7 ey
EIE A A R G v R o
T 97 faEET ) A= ag)y faewr oY
#gd § f5 g Teciar 7€, 98 O s
W@ g1 faw wr fadtEr o wqwmEA wd
Fga § AT fafar St 7 A9 &Er sy
F gow) § da% g dvemr wwwaw Fraar
I qIAET 9 F} g Fd@ § ar Fag
FgAT =g g Stan R 9l wE fag S A
Fgr & ForwrT S gw Ad By Sy g9
I g 9g sraw fafreee S #r odtem
, %) T omer W IR 3 @ fasmniow
IR g9 TE F1 9g $F o3 Rgdad feced
IV H WM TR R I FT SWA AT
fed g ) o @ g § gf aaar
& ®em A R | ) oA ) ad
gk ¥ g RE AT awar
fegar ®U g9 ¥ @€, T gw s W
L qrEnl & quwar g fF oy oF @St wid
. WIAET §, T W AW § Wi gureqe
R, AGH HT & GFR B AT T

\
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wedr ¥ 77 v A, P s afaey gawroag
ut, ag Aw faw € sdsraear farg gH 9, 97
2w forw & <t A whe & e wew @ 9 agt
T AW T AR ¥ Ay 90 T F I
wEl €1 =i &1 W e @, feeEiR
f& 7@ #1 wrdr feawt @rioEA Wl F
| & W gENE IF N A F 9H W
IR AT AT § AT eafr A A Sy
OF-IF Wes w3 g, 9g ¥ WM F fag qu
IR &, ST T AW { FZAT ARATE

SHRI M. KAMALANATHAN : Mr.
Deputy Chairman, Sir, 1 want to make
use of this occasion to put the record
straight and deny certain misleading state-
ments uttered here against the D. M. K.
party and its Government. Yesterday,
Mr. Om Mehta proudly proclaimed that
he hoped that the State Governments
would ensure that the police and the

|

administrative machinery function to safe-

1 guard the interests and rights of all people

alike irrespective of their political affilia-
tions. What a wonderful advice! The entire
world knows to whom this message should
be addressed to.

Sir, yesterday, Mr. Om Mehta created an
unusual precedent by reading out a private
complaint against a State Government
without even verifying it with that Govern-
ment. Today I made a phone call to
Madras and I can state with all the force
at my command that the so-called letter
ccntained untruth and nothing but un-
truth. Sir, in fact, the mergerists wanted
to take out a procession on the 20th of
last month without even getting permission
from the police and the police did not
take and action against them. If only
Mr. Om Mehta had tried to find out what
sort of person the complainant is and what
are his antecedents, I am sure he would
not have read that letter in this august
House.

My question is: is it a good practice
to give publicity to such complaints with-

out verification? We also get many com-

v T w avar 5 o3 3w S #Afw At | plaints against your Government. Will you

-
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give me an opportunity to put them be-
fore this House and get them published in
the press? 1 am told, in Madhya Pradesh,
a 7-year old girl affected by polio has
been arrested under MISA. Is it true or
not? [ know Mr. Om Mehta made this
unverified and untrue statement only be-
cause there is emergency and there is a'
gag on the press and the opposition. I
want to know whether it is a part of the
planned conspiracy to sling mud on the
D. M. K. Government.

I hope the hon. Prime Minister would
come forward to set an example and not
allow her colleagues to make untrue alle-
gations . . .

THE PRIME MINISTER (SHRIMATI
INDIRA GANDHI) : Please read your own
newspapers.

SHRI M. KAMALANATHAN : There is
a Censor sent by you, Madam.

SHRIMATI INDIRA GANDHI : You
just read them. I am not saying anything
else. Just read them,

SHRI M. KAMALANATHAN : Here-
after do not allow your colleague to make
any untrue, baseless allegations against the
State  Government without verification.
Thank you, Sir.

SHRI B. RACHAIAH (Karnataka) :
_ Sir, T thank you for calling me to speak
- on the motion moved by Dr. Duit, Sir,
many members have participated in the dis-
_cussion from both the sides. Particularly,
. Sir, 1 was very happy that Mr. Sultan
' Singh was able to reply in a befitting man-
ner to the objections raised by the oppo-
sition. -

Sir, all of us are aware of the uncertainty
and the pessimism that prevailed when we
met last year. I do not want to take the
time of the House by narrating the events
which led to the declaration of Emergency.

[RAJYA SABHA]

“Suffice to say that but for the declara-

"tion of Emergency we would not have been'

" able to restore discipline on all the fronts. |
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That democracy has been tending towards
dictatorship was one of the accusations
made by the Opposition. And some of the
objections, particulary from a Member
from the CPM were that in the normal
course of things, the Government could
have ensured discipline and carried on
the work. Sir, if you recall the date on
which Jayaprakash Narayanji gave a call
to the Army and the Police force to dis-
obey such orders which in their opinion
are wrong, and you analyse that statement.
Who is to judge whether that order was
right or wrong ? If a soldier has to sit in
judgment over this order, then there is
an end to discipline. So, it was only moti-
vated to see that a mutiny sets in this
country. Therefore, in order to curb the
disruptive tendencies, it was mecessary to
bring in Emergency. Sir, we should look
into the good part of Emergency. Produc-
tion has increased not only on the agri-
cultural front but on the industrial side
also. We have seen that work in the Gov-
ernment and also in factories is going on
without any dispute between the manage-
ment and the labour. Punctuality in offices
improved.

Sir, when we look into these things, we
have to consider the plight of the poor
people and what they feel about this Emer-
gency.

I come from a rural area. The common
man is not worried. He is, on the other
hand, very happy. It is only those people
who are indulging in smuggling, who are
engaged in disruptive tendencies in order
to creat chaos in the country, who want to
lead a life without any hard work. who
are really worried about this emergency.
The common man is not bothered about
these things. This emergency has really
brought good to the nation and it has
created a healthy atmosphere both on the
industrial front and the agricultural front.
I feel, Sir, that we should not even for
a moment think that these disruptive ten-
dencies are no longer existing. These ten-
dencies are in cold-storage now and they
will raise their ugly head as soon as the
emergency is lifted. Last time when I
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participated in the discussion on the procla-
mation of emergency, 1 voiced forth my
views and said that the emergency should
continue at least for another five years so
that your nation is able to get its rightful
place in the comity of nations.

Sir, I was very much annoyed by certain
remarks made by Mr. Joshi. Proper appre-
ciation should come from both sides and
not from the ruling party alone. The
opposition who are critising the action of
the Government should research their
hearts first and tell us whether their action

(8 JAN. 1976]
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(waters and the Kaveri waters in the

| south.

S Sir, I am very happy to note that an
accord has been reached with regard to
"the development of Kudremukh iron-ore
{ project between Iran and India, On behalf
Iof myself and on behalf of Karnataka
IStatc 1 express my gratitude to the Prime
: Minister who has been responsible for
[ bringing about this accord.

Sir, I was happy to know that the Gov-
!crnment of Karnataka has proposed a

in disrupting the duly elected Governments f scheme for the export of handloom fabrics,
and the proceedings not only of Parlia-( particularly silk fabrics, and the project is
ment but of State Legislatures also is fair or | awaiting the approval of the Government
not. By their action of resorting to violence | of India. I would request the Government
instead of resorting to discussion and nego- | of India to see that approval is accorded to
tiation they were tending to go towards)the scheme sent by the Government of
dictatorship and not preservation of demo-:K'dm‘tllaka for the export of silk fabrics.
¢racy.

1 !

T e Lastly, Sir, I want to impress upon the
Government to see that the voluntary dis-

Sir, I am very happy at the increases|closuie scheme is further given some time
obtained both in the industrial production|co that the still undisclosed wealth is fur-
and the agricultural production. The in-|(her disclosed and is used for productive
crease in the agricultural sector has been| purposes.
very favourable this year because nature|
was very kind to us and we had timely
and adequate rains. We are expecting about | Motion moved by Dr. Dutt in thanking the
140 million tonnes of foodgrains. Even the | Piesident for his inspring and instructive

rabi crop is expected to be much better | Address. Thank you.

than in the i ars. Sir, far as
an 1 previous years. Sif, 5o Xar 451 ¢upi D. D. PURI (Haryana) : Mr.

agriculture is concerned, I would like to: Chairmon. Sir. Shri Kamelanath
make use of this opportunity and say that j Deputy ar m‘,m, ir, Shri Kamalanathan
DMK made references to cer-

“fifly per cent of national income comes!frf)m, th'e .
from agricultural sector, It is good that the tain incidents and the.reafter he and  his
President’s Address makes a mention that leader have. l_)Oth d1sappeare<.i fron.1 the
irigation facilities for five million hectares House. This is somewhat unfair but in so

of land are going to be provided in addi-| {2F 25 the fact of the matter is concerned,
tion to the existing area. Sir the background of the whole matter is

that Congress (O) members are coming
back and joining our Congress Party and
what started as a trickle is now turning into
a torrent. I am very glad that he is back
here now so that T can really answer that

With these few words, Sir, I support the

Sir, there are several inter-State water
. disputes pending and on account of those
disputes many projects have been held up.
1t is good that at a national level a council

is being thought of which can settle these
river water disputes. I am happy at the
_accord reached among the States on Goda-
vari waters. I request the Government that
they may stretch this principle to other river
water disputes, particularly to the Krishna

point as best as 1 can.

The meeting to which Shri Kamala-
nathan was referring apparently, took
\ place in Trichi. It was a pro-mergerites
' meeting and it was held, os.far as 1 am
.aware, on the 2nd December, 1975. The
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[Shri D. D. Puri] ; mative, the emergency in that case is most
three Tamil newspapers, Nav Shakdi, | assuredly undemocratic. If it is in the

Makkal Kural and Thannagum which | negative. then the promulgation of consti-
highlighted the decision of the pro-merge-| tutional piovisions and here I emphasise
rites at the Trichi meeting, in their edition|the word “constitutional” was very very
dated the 3rd December, 1975, were seized | much in accordance with the Constitution.
by the Tamil Nadu Government soon after | Here ii 1 wmay pause for a moment, I will

they came out of the press on the 3rd
morning. So much about the aliegation that
has been made about our censors and abont
our newspapers in general.

Sir, I would pot have participated in this
debate at all but for the speech made by
my friend Shri Krishan Kant. He comes
from Haryana; I have the honour of
coming from Haryana too. Sir, we in Har-
yana were all deeply disturbed rather dist-
ressed, to hear what he said vesterday. I
wanted to give him a fitting reply yester-
day as best as I could. The speech pained
us very very deeply. Mr. Krishan Kant has
barbs on his tongue as they say. I did not
wish to reply in anger. I wanted to ponder
over the matter yet again, I pondered over
the matters that have troubled all of us
and 1 wanted to be very very careful in my
words that { choose in giving my reply to
Shri Krishan Kant. Let me very briefly put
it this wav. From what I understand as
the pith and substance of his speech, T
ask him to reflect on a basic question that
1 pose let each of us ask ourselves this
question. Is this emergency undemocratic ?
Does the freedom of speech and of the
press include the right to destroy these
freedoms ? Does the right to elect represen-
tatives also include the right to coerce
intimidate, physically force and prevent
elected legislators from functioning ? Does
it include the right to gherao them in their
homes and even when they are in hos-
pitals ? Does it include the right to use
violence to get forced resignations ? In
short, is it a democratic right to destroy
democracy by coercion and by violence ?
Each one of us hag to ask ourselves this
question.

Does it include the freedom to throw
hand grenades at Supreme Court Judges ?
Does it postulate the freedom to murder
Ministers at public functions ? If the honest
answer to these questions is in the affir-

go into somie details,

' In another debate, attention was drawn to
‘the fact that no person other than Shri
. Jayaprakash Narayan wrote a letter, no
jpemon other than Shri Mahavir Tyagi is
on record in the debates of the Consti-
tuent Assembly, calling these very provi-
sions that have been employed now inade-
quate in order to maintain the integrity of
this vast country. I do not want to go into
details, 1 do not want to read those
speeches. These very constitutional pro-
visions devised precisely to meet situations
of this kind are the essence of democracy
1 maintain. Failure to use them would have
been undemocratic and unpardonable  for
all those who belive in and cherish demo-

cracy.

Sir. what happened in Gujarat and I will
have a litile word to say about that in a
moment almost repeated itself in Bihar.
Coercion, intimidation and violence engul-
fed Bihar. It would have spread all over
the country, all the legislators in the States
and here in Delhi would have been subjec-
ted to violence and coercion. Is that the
democracy of Gandhiji’'s dreems ? Is that
the democracy that Shri Krishan Kant
wants ?

Sir, one part of his speech is very signi-
ficant. He turned a blind eye to Samastipur.
He did not find any time for that at all.
Does he want more Samastipurs 7 From the
words he used and I listened very care-
fully this is what touched me to the quick.
He almost threatened that there are going
to be more Samastipurs, Sir, I will refer
very briefly to some of the phrases he used;
1 have the proceedings of the House of his
speech yesterday, He says here :—

“Tt was not Tajuddin or Kamal Hus-
sain, who openly disagreed with the
Sheikh, who assassinated him. It is those

~
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who pietended
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out result. The fault that we find with our

the time, who encowaged in plungingl Government and the Prime Minister is, she

Bangladesh nto darkness and an environ-
ment congenial to destabilisation, who
conspired successfully
Chile too. it was the Chief of Staff whom
allende trusted who finally stabbed alle-
nde in the back. A person who wants
to stab you in the back has to stand be-
hind you and not oppose you openly.”

These and other references in the speech
seem to have a very deep-seated hint and
threat. And 1 do not want to use any hard
words. All that I wani to say is that it
seems as if Shri Krishan Kant regrets that
the cult of Samastipur did not catch on.
It hurts me ‘o say anything more in that
regard.

If any fauit is to be found with this
Government, it is not that they acted; it
is that they did not act so long and are not
acting even now. Gujarat should not have
been permitted to be coerced into resig-
nations and to go down the drain. Gujarat
should not have been thrown to the wol-
ves.

Sir, after what Shii Om Mehta stated
in the other House. Yesterday and after
what we learnt this morning at Question
Time, I madc some iaquiries and put in a
supplementary also and I am informed thai
amongst tho.e who were murderel in cold
blood simply because they were Congress-
men were, to give only a few, Ibrahim
Qureshi of village Salaja, district Jam-
nagar, Karabhai Virabhai of village Salvai,
district Junagadh, one Sarpanch in Rapar
Taluk in Kutch district.

Onc Khashtri in Bakiaul Taluka in Keda
District was also murdered. In Sarali Pan-
chayat Elections, after the election was
over. the winning candidate who was the
Corgiess cendidate, was being taken out
in a procession after his victory and
acid was thrown on him Mr. Uttam
Bhai, a tribal MLA, a man who served
his life in the service of the
written to the present Chief Minister draw-
ing his attention to these incidents, with-
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is so steeped in democratic traditions that
she deals with a heavier hand where her

against him. Injown party is concerned but today what

is happening in Gujarat, I think does call
for much sterner action than was evidenced
during the Question Hour this morning
when the Home Minister apparently throw
h:s hand in despair and said that in fact
thut law and order was the responsibility of
the State Government and that the:e was
nothing he could do about it. Where our
par.y State Governments are functioning, say
in Uttar Pradesh and in other places, we
dealt with them with a much heavier hand
than we are doing in Gujarat and the cri-
ticism is not that we did act but they did
not act and they are still not acting with
a hand heavy enough to meet the situ-
atica. Sir, the Prime Minister after what
happened in Samastipur and elsewhere, held
her hand not only till the eleventh hour
and the fifty-ninth minute but well past
the hour. The hour had stiuck. If she had
mo-ed earlicr, the life of Shri L. N. Mishra
may have been saved.

Sir, m this House we owe our member-
ship to nomination by u political party and
to election by the State Vidhan Sabha,
that i our constituency, Shri Krishan Kant
has never in his life fought a popular elec-
tion. Do we then under the circumstances.
owe no responsibility to anyone at ail. The
parly that nominated him has repudiated
him. The constituency that elecied him,
noeriely the Haiyana Vidhan Sabha, has
repudiated him and 1 stand here without .
any fear of contradiction to say th-i the
Haryana Vidhan Sabha  repudiaies the
views enpressed by Shri Krishan Kant yes-
terday. And the people of Haryana, I won-
der how much contact Shri Krishan Kant
has with them. repudiate him also. I repu-
diate Shri Krishan Kant's speech yester-
day in the name of the people of Haryana
whose 1cal good name he has brought into

| disrepute. Sir, the achievements of Indira

era have been explained in some detail by

tribals, hasi my brother Chaudhaty Sultan Singh. All

th . [ say is that in the face of all this,
Siri Krishan Kant’s speech is a voice in
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moment, sober clements, sensible persons

wilderness, neither representing the party|like Gorayji should come to our side and

nor constituency, nor people at large. The
light and the glory that shine from the
achievements of the Indira era will out-
live the words uttered in anger and in
frustration and the solitary voices in
wilderness.

X g3 & §F FI g1FT § @A

GF1 & 58 faT gaar T @G

SHRI IRENGBAM TOMPOK SINGH
(Manipur) . Sir, I also rise to join hands
with my colleagues who had already sup-
ported the Motion of Thanks on the Presi-
dent’'s Address. However, I would like to
ventilate some ideas and some observations.
This year is a year of achievement 1n
different fields of the country in the politi-
cal field, in the economic field and the
international field, Many speakers from our
side, the ruling group, have dwelt extensi-
vely on the circumstances which led to the
proclamation of the emergency and the
20-point progiamme. But I would like to
say a word about J. P. off and on, people
from this side and the other quoted the
name of J. P. As a young man coming
from a corner of the country bordering
Burma, who was once an admirer of J. P.
since 1952, I can say J. P. is no longer
in the minds and hearts of those admirers
who had been trained by him. He was a
deserter from the socialist movement. There
is no consistency in his policy and prog-
ramme. He left all youngsters in 1952 after
getting defeat in the first Lok Sabha poll.
And from among the people of Mauipur,
from a tribal constituency, we could send
a Member to the Lok Sabha in 1952, Tt
is on record that all the time we had been
sending people either in the Lok Sabha or
in the Rajya Sabha from amongst the soci-
alist trained people, But unfoitunately we
bid good-bye to J. P. because he is not
consistent in his policies and programmes.
1 have recently read a book J. P. by name.

And when I read in between the lines, T

find the name of Gorayji and other socia-
list leaders. In those days, the letter written
by J. P. to the great Prime Minister Nehru
regarding the socialist programme to be
incorporated. If one can analyse at the

- leadership of the

have good relations with us—ail those who
are sitting on the other side of the House.
This is my appeal, because Prime Minister
is a socualist and 20-point programme is be-
ing implemented. There are no two opinions
ihat the whole country has benefited by this
emergency, particularly our part of the
country. We have been educating ourselves
listening to the illuminating speeches from
this side or that, from people belonging to
bigger States, from North, from South, but
very little and feeble voice is being heard
from this part of the country. What has
happened in Gujarat 1t is very painful for
us. What Bihar had witnessed that pained us.
Probably you may be hearing or listening
or reading through the newspapers what
has been happening in Nagaland or Mizo-
ram and what 1s the plight of the people,
loyal people, of that part of the country.
In this House, I would only make one
observation, i.e. about the accord of the
underground Nagas with the Government;
those Naga friends, because of the futility
ot their approach, have come to their sen-
ses. They are no longer listening to the
voice of Fizo who had sought asylum in
England, who is no longer an Indian citi-
zen. And 1 find that Mizoram is following
the footsteps of Nagas. Large surrenders
have taken place in Mizoram. In the month
of November, 101 people have come over-
ground and surrendered. India is such a
vast country, where socialism is there,
where democracy is there. The minoities
can also play their affective role in the
mainstream of national life.

4 p.M.

When partition took place in 1947, we
were studying in the third standard. At
that time we were fighting against the then
Maharajahs. This is a year of hoppiness
for us, for the hill tiibes, that our sister
State, Sikkim, has come into the Indian
mainstream. That has also been incorpo-
rated in the first page of the President’s
Address. And it is also a matter of pride
for us that we, the small hilly States, are
given protection. by the Centre under the
Prime Minister. The
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then Prime Minister Nehru was the |save some money frot.n the im;_)ort of
fust national leader; we could see  foodgrains from foreign countries and

as Indian leaders after independence. Un-
fortunately, born and brought up in a hilly
tract, we were not albe to see Mahatma
Gandhi. But we could see that leaders visit-
ed that part of the country, may be of
Congress, the Socialist Party or the Jana
Sangh or the CPI. That kind of visit was
something of a cementing force. Integra-
tion 1s taking place very fast; but that
does not mean that full integration has
taken place.

Regarding Bangla  Desh, Nepal and
Buima, they are friendly countries and
they concern us. About Pakistan, we may
say good things or bad things but they will
not listen to India’s good counsel and they
will not come to their senses. But the Pas-
sing away of Sheikh Mujibur Rahman is
particularly sad to our country and to the
eastern zone. We have been all the time
thinking of the old relations with Dacca.
Calcutta was far away from our region be-
fore the partition. In those days of
Indo-pak conflict, we used to fly via Bag-
dogra only. If we are to travel from
Delhi by train it takes four days crossing
the whole country and going through UP,
Bihar, West Bengal and Assam to reach the
State capital. It takes four days for MPs.
who are coming from Nagaland or from
my State. Therefore, the problem is to
maintain good relations with Bangla Desh.
Even sometimes I used to dream about
a confederation, about these two parts
of the sub-continent being united so that
we can have a confederated State, Bhutan
is there. It is a very firiendly country.
India is a secular State. Nepal is a coun-
try where there is Hinduism; with mona-
rchy and democracy. We are maintaining

good relations with Nepal. There are
so many Nepalis and Gurkhas in our
defence services also.

Regarding the food policy, the prices

have come down. This is a year of bum-
per crop except in Bihar where there was
flood and there was havoc. Therefore, if
the food situation improves, then we can
37RSS/75—8

many of (he developmental works can bs
taken up,

Sir, there are bigger States with big
capital cities. Industrially they are coming
up and townships are coming up. But
merely having some skyscrapers and big
buildings in Delhi or in some other parts

jof the country does not mean that India

is developing very fast. For example, in
the rural areas or in far-flung areas, cement
1s not at all avilable, building material is
not available and transport botle necks
are there. Therefore, developmental work
in other parts of the country is hampered.
So the question of regional imbalance some-
times comes to our mind. Somehow or
other, since India is a common family,
4 common market, a common pool, we
are being fed from the Central pool. The
smaller States like Manipur, Meghalaya,
Mizoram and Arunachal Pradesh are not
in a position to stand on their own legs.
fconomic viability was a question which
was put to us at the time of the statehood
movement. Even now if proper grant or
assistance is not given from the Centre
1t will be very very difficult for us to stand
cn our own legs. We also do not want to
luke aid all the time from our bigger bro-

thers or from the Central pool. But if
we  get  special grants and  other
assistance, we will be able to stand op

cur legs in due course of time. The re-
gional imbalance is not only in the enstern
zone but right from Ladakh in Jammu and
Kashmir, the whole of the northern hilly
and mountainous zone, up to the Burma
border, that is, Nagaland, Mizoram and

Manipur. We have been confronted with
some special difficulties since time im-
memorial. Here in Delhi there is no pro-

blem of drinking water and light. At least
electricity and water are in need for de-
velopment. Sometimes I think that the
life of the grasses in Delhi is better than
our life, life in those far-flung areas.
We have no water to drink. We have no
light, no kerosene even. We have to use
the pine tree for lightening, We cut it
into pieces and use it for lightening. This
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I would
like tto draw the attention of the House
through you, Sir, and of the Prime
Minister that if she pays visits often to that

- part of the country and looks after us pro-

perly, we will be able to stand on our
own legs. (Time bell rings.)) We are

" always thinking of, not to speak of heavy
" industries,
" our handloom and handicrafts which can
- be a contribution to the mainstream of

how to preserve and develop

our national life, besides earning some for-
cign exchange. In the maltter of civil
aviation and other things also, this neglect-
ed zcne, I am sorry, these backward
areas, need special attention. It has having
good flora and fauna right from Assam
onwards. Kaziranga in Assam is a natio-
In my State of Manipur, there

is a special variety of deer, the brow

- antler ; deer of that species is available

only in that part of the country . Our

- Prime Minister is also very keen and she

. is all the time giving directions

" rare species of deer.

to the
State Governments for protection of that
This eastern zone has

scope for development of tourism. For

“example, there is a lotus abundantly avai-

lable in my State; it is a special variety

- which consists of 108 leaves. It is not
available even in Kashmir. My friends
from Kashmir are sitting here. They can

e

- cal factors,

tell me if it is available in Kashmir. It is
becausc of the physical distance, because
of the physical factors, social and politi-
that we have been kept quite
aloof from the 1est of the country.
Recentry the Home Minister paid a visit
to Lung Le in Mizoram, Before the Mizo
uprising, a match-box was selling at rupee

" one and a seer of salt at Rs. 3.

”-
v

5

But now things are coming up and fastly
changing because of the attention given
from here.

My humble submission to both sides
of the House, members of this side and
opposition members, is that if you believe
in democracy and if you believe in national
integration, you kindly pay us a visit.
I can asure you, you can find a very hospita-
ble, amiable people and loving friends in

[RAJYA SABHA)
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| Mizoram, Meghalaya and Arunachal Pra-
desh. Now Sikkim has also become a
member of our family. We in that part
of the country are quite happy and proud
to belong to this big family of Indians.
T'his emergency is a healthy sign for natio-
nal discipline to all of us. It is good for
the country. The twenty point programme
is being implemented in that part of the
country, especially in the tribal belts. To
protect the tribal way of life is also part
of the programme. We have land for
the people. We have self-sufficient econo-
my. Only the modern thinking and mo-
dernisation sometimes affect the tribal way
of life. But the 20 point programme
clearly says that protection should be given |
to the tribal way of life. The years of
1975 and 1976 will be glorious years for
us with full of achievements and happiness
in that part of the country because of
!Naga accord and Sikkim’s entry into our
family fold.

SHRI T. V. ANANDAN (Tamil Na-
du) : While I rise to talk on the Piesi-
dential Address, my mind goes to the past
when we, as a nation, were under the
rule of a monarchical system of Govern-
ment in thig country. And we had a very
long association with the Britishers. With
weapons unknown to the world, namely,
truth and non-violence, our great lea-
ders got us freedom and a democratic way
of life because of the experience that we
gained from the Britishers. While fram-
ing our Constitution, our leaders examin-
ed various Constitutions provided to the
world and then framed a Constitution best
suited for the Indian nation. Going thro-
ugh the Constitution I find that our lea- -
dears have failed to define the responsibi-
lity of a citizen to the State whereas they
have defined the rights of the individual
including the right to destroy, right to
set firc to the transport buses, carriages
and vehicles and right to burn the Bokaro
plant. All these rights are there. But
the fundamental responsibility of a citizen
to the State has not been mentioned at all.
Coming back to 1947, the year of our
independence, we gave ourselves a Con-

stitution in 1950. After that, that great
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lcader, the greatest democrat the world
has ever seen, the father of the present
Prime Minister, Pandit Jawarlal Nehru,
led the nation at Avadi Congress session
and gave us a socialist pattern of society.

Having found that it has not come to
fruition and it has not given the expected
rzsults, in Bhubaneswar, Sir, under ths
presidentship of the uncommon common
man, the late Shri Kamaraj, we adopted
the concept of democratic socialism and we
have spent about fifty thousand crores of
rupees on the first four Five Year Plans.
Yet, Sir. the poor have become poorer
ond the rich have become richer. The
Opposition parties in this country and ever-
one of us here, who are elected by the
people of the country forget the people as
soon as they are elected to the Parliament.

We forget them as soon as we come
to the Parliament because we approach
them once in five years only and
we people, whether in the Opposition

parties or in the ruling party, have not
kept the interests of the down-trodden in
the fore-front and we have failed them. I
would like to mention one thing, Sir,

When the Allahabad High Court gave
a decision which was not in favour of
the Prime Miniser, Sir, the Opposition
parties took advantage of that and I am
grieved over it because I feel that the Op-
position parties did not correctly behave
in this respect. An ordinary citizen has
got a right of appeal to the Suppreme
Court and unless the Supreme Court de-
cides the case, nobody can be called a
culprit or an offlender. That right is not
allowed to be given to the Prime Minister.
The Opposition parties whipped up the
feelings of the people demading the re-
signation of the Prime Minister, Is it the
way in which the Opposition should be-
have? The ordinary citizen’s right is not
extended to the Prime Minister! Instead
of extending the right of the ordinary citi-
zen to the Prime Minister also. Sir, they
wanted every duly elected Member, demo-
cratically elected Member, to resign. I
have seen in the newspapers reports about
of the legislators having been asked to
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. resign. Their heads were shaven and they

were garlanded with chappals. Is this the
'way in which they should behave? Is it
ifor this purpose that our great leadres got
us democracy and taught us to make demo-
cracy a success? There were demons-
trations, mass demonstrations, in the
country 1n which even the leaders, for
whom I have the highest regard, were ask-
ing for the dissolution of the duly elected
assemblies. Now, I will put a question:
If the Opposition is voted to power and
the ruling party is on the offensive, can
it not take to the same way which they
have shown to ask for the dissolution of
the duly elected assemblies? What will
happen then? Where will democracy end
then? Is it the end of democracy? Is it
for this purpose that democracy has been
brought in here? Is it for this purpose
that the principle of democracy has been
enshrined in our Constitution? Therefore,
Sir, 1 say that the Opposition, instead
of behaving constitutionally and co-operat-
ing in the interest of the have-nots, want-
ed to pull down the ruling party and come
10 power.

Sir, the fifty thousand crores that we spent
did not yield any results and, there-
fore, the Opposition parties took advantage
of il to destroy the democratic set-up.
They decided to go on a strike and they
gave & call to go on strike on the 29th
June. What would have happened on the
29th June had not this emergency been
declared? T am sure, Sir, many ignorant
citizens, many innocent citizens, would
have been shot and many would have been
shot because that would have been a re-
volution and nothing less than what
Gandhiji taught us or our great leaders
taught us. It may be that he taught us
truth and non-violence and non-violent
satyagraha. But satyagrahas will ultimately
end in violence and, therefore, the Go-
vernment could not sit tight. It cannot sit
tight and it has to rule by asking the army
and the police to interfere. What will be
the result? There would have been a loss

of innocent lives in this country. Is it for
this purpose that we got democracy or
democracy? Therefore,

that we wanted



203 Motion of Thanks

[Shii T. V. Anandan]

Sir, T give credit to the Prime Minister
for having declared the emergency and
having saved thousands of innocent lives.
This is how I feel, because 1 have been
moving with the working class people and
I know what satyagraha is and 1 know
that : strike or a students’ strike ends in
violence and, ultimately, innocent poor
workers are shot. So, Sir, I wish to
say that the Prime Minister has done well
and saved the lives of many innocent peo-
pie

At the same time, you have announced
the 20-point programme. And you also
saved the situation. How have the com-
modities which wete not visible in the
open marhet coge in abundance in the
open market today ? The middlemen who
bave been exploiting the situation have
been brought to book. I am so sorry to
say that some of the Oppositicn paities
criticized when some hoarders and bluck-
markcteers were arrested under MISA. s
that the way ? These blackmarketeers were
financing political parties in this country, 1
felt ashamed when T read in papers abont
some political party accusing the Govern-
ment when under MISA a man was ar-
rested. What kind of freedom is it when
millions of people are starving in this
country, a few dozen people live a wasteful
and luxurious life in this country ? Is it
for this purpose that this country gained its
freedom, for which our national leadeis
suffered and wcie shot at by the British-
ers ? 1t is for the down-trodden people of
the country.

Sir, T have been moving amonest Cen-
tral Government employees for the last 40
or 50 years, and T asked them : Why do
you come late ? They said : we come late
and we sit late and we complete our
work ; why do vou worry about it ? Today
b find people 1unning to reach office in
time. This is discipline. Everything is going
on well. This is the way we want.

At the same time, [ appeal to the Prime
Minister. Madam, Prime Minister: You
are the illustrious daughter of the greatest
democrat in this country, and you have
always showed that you will safeguard
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democracy. Safeguard democracy by
{acquitting all these Opposition leaders,
Prove to the world, Madam Prime Minister
that you are for democracy and that you
are to show a successful democratic set-
up of government in this world. We know
that very many foreign countries do not
iihe ouwr country progressing. Crores and
crores of rupees worth of goods used to be
exported to other countries. But today we
are proud to say that not less than Rs. 600
crores worth of products are being exported
to other countries. Do you mean to say
that those countries will sit idle. ‘This
country should not progress’ is the aim
of those countries. I tell you honestly as
a trade union leader that my President was
called by an Embassy and the first ques-
tion he was asked in the Embassy was:
Did you not fight when this emergency was
enforced? This is how foreign nations are
interested in this country. They try to
see that our countries should not progress.
Many countries are averse to our progress.
One thing I say to people of India, the
Indian nation, whether it is one party or
another, when some Janata Front is being
framed : Instead of 37 political parties,
let it come to a decision to have two
or three parties. I request the Janata party:
Forget your political differences amongst
yourselves and bring in a solid and sound
constitutional Opposition party in this coun-
try and see at the same time that it suc-
ceeds.

At the same time, I may bring to the
not' . .f the Prime Minister that your
“J point programme  is most  important,
‘tadam Prime Minister, to offer employ-
nent. But I may bring to your notice,
Madam, Prime Minister, that thonsands
and thousands of workers are being re-
trenched at a time when you want to cut
short unemployment in this country. You
want to provide employment, but those
'in employment are being retrenched. Where
does your 20-point programme stand. Ma-
dam Prime Minister ? This has happened in
the Indian Railways which employs a mill-
icn and a half workers. I know in one
Railway they have retrenched about 2000
people. Whatever letters T write. Madam
Prime¢ Minister, nobody cares, At the
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when 2000 Class IV employees
are retrenched, what is the necessity to{
maintain so many officers? Is there any
officer being retrenched along with Clerks
ond Class III and Class IV  workers?

same time.

That must also be. Those people who
sit in those offices and promulgate orders
shiould also realise that the life of a Class
1V man is as precious as that of an officer
in this democratic set-up of the country
vunder the able leadership of Madam Prime
Minister.  Emergency has set  the
order. T think it cannot be continued for-
ever. She has already assured the people
of India that it will not be. If you want
Madam Prime Minister, to solve the pro-
blem of unemployment, it is not an easy
job. I would say one thing. Let there
be a cess levied on those who earn more
than Rs. 300 per month including the
Members of Parliament and the Ministers.
It can be a graded cess and there should be
« maliching grant. Until you provide em-
ployment to all the educated young men
who are in' possession of diplomas and de-
grees, they should be given an unemploy-
ment dole  An idle brain is a devices
worhshop. It has happened in other coun-
tsies.  Let it not happen in this country,
With these words, 1 support the Motion
of Thanks for the Presidential Address.

SHRT BHUPESH GUPTA (West
Bengal) Mr.  Deputy Chairman, Sir
during the last session we discussed the pro-
clamation of emergency and there is no
need to repeat what was said either in
justification or in opposition of the procla-
mation. What is necessary now is to do
some  stock-taking, to review the work-
ing of the emergency in the seven crucial
months of our national life and to come
‘o objective concrete conclusions. There
must not be either denunciation or enphoria.
Both seem to be the oi1der of the day
depending on who speaks. But a great
nation like ours must come forward and it
should not be afraid of taking a bold step
on the one hand and even finding out when
something goes wrong in the implemen-
tation of that step or in carrying it for-
ward, We must bz self-critical as we shall
be rightly entitled to justify the actions that
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we took some seven months ago to sup-
press, fot the time being at least, the

|forces of destabilisation in our country.

At the fag end of the debate, we have to
set about the task with an approach of
review of emergen:y situation or the emer-
gency ;owers.

Sir.  before 1 do that, I should like 1v
nmiahe o statement that you cannot possibly
review the emergency or its working with-
out iaking into account the background
azainst which the emergency was proclaim-
ed wnd agaist which it is still in operation.
it was not a question of one parly being
dislodged from power or one leader being
dislodged from power. May be some peo-
ple had all kinds of feelings in them. It
was a question of defending our Indepen-
derce,  national unity, security of the
country, our democratic institution and se-
cularism against the menacing advancing
forces of right reaction and fascists back-
ed fully by American imperialism. Well,
when that is the issue at stake, the other
comsiderations must, in a way, be cecon-
dary to the prime consideration of saving
our Independence and the unity of the
naticn.  We approach the emergency in
that spirit of understanding and in the
cpirit of patriotism in the name of the
wition for the sake of the nation. Unless
we take that approach, emergency will
not be understood in a proper way, nor
will its working be appreciated or evaluat-
ed coriectly. Therefore, we are not apolo-
getic when we pinpoint the abuses of the
cmergency powers just as we are not shy
of pointing to the world and to ourselves
the achievements of the emergency period.
Mr. Deputy Chairman, the background
should be very clear.

Well, this should now be clear to those
who hLad some doubts in the past. With-
it seven days of the adjournment of the
last Session, something happened, not very
far from our country. What happened in
Bangladesh should be an eye-opencr. Was
it not a destabilisation act committed and
a crime rare in the history of fascism. Even
the President. the beloved leader of the

-people together with his family was mur-

dered in cold blood by the dastardly forces
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of destabilisation. It is well known that
at that time, and the whole world knows
that the American Embassy was not only
active in Dacca but its men were seen in
the Cantonment and other areas, the poli-
tical scene from where suddenly the forces
of assassination and destabilisation sprang
up to cary out that coup
d'etat and blood-bath in Dana Mandi.
It is well-known today. No, I should like
to kncw from the friends here: Why don't
you say even a word in condemnation? Mr,
Goray, Mr. Krishan Kant, Mr. Mari-
swamy and others have made very’ brave
and eloguent speeches on other subjects.
But 1 was anxiously waiting to hear from
them a word of human condemnation of
the crime that had been committed in
Dacca. Why was there no condemnation?
There should be an explanation from them.
Then what do I take it ? Was it the
Dacca edition of the total revolution? Say
so if you think so. If it was a Dacca
edition of the total revolution, we do not
like the Dethi edition to be enacted in the
streets of Delhi. And hence Emergency
was called for. It is not a question  of
modus operandi or the uctual crimes that
were committed. Tt is a question of
throwing the Government out and bringing
a?Jout destabilisation which will help the
rightist and reactionary forces on the one
hand and the American imperialism and
?lso now the Maoist on the other, This
is what we were up against. ‘This is what
vfze are up against even now, [ would
like to hear my friends to say something
on the subject before they talk about this
dxaloguc. and other things, Dialogue for
whz.\t, dialogue, the fashionable phrase to
which we have been accustomed on elec-
teral reforms? Ang dialogue started over
many other things. All dialogues were
given the go-by and appeared in the
streets with morchas  and so on. With
‘_thsm. the dialogue ? You cannot dialogue
in this manner, Tt is not the way to
have a dialogue. Jayaprakash Narayan’s
letter was quoted, Fortunately, T also had
ah.copy of tl:lis letter because all these
things were circulated, Mr. Goray should
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have read the other parts of the letter.
Then he would have seen what spirit the
dialogue has in it. You do not speak
ior dialogue’ with a language of aggression
and war. This is not the language. But
that is there in that letter, May this letter
be laid on the Table of the House either
by the Prime Minister or by Mr. Goray so
that we will have some better glimpse into
the philosophy of dialogue by looking into
ond reading that letter.

SHRI N. G. GORAY (Mabharashtra)
I am  ready to lay it on the
Table provided the Chairman agrees,

SHRI BHUPESH GUPTA : Well, there
is no meeting ground between the forces
of destabilisation on the one hand and
the forces that stand for democracy, secu-
larism and unity of the country on the
other. So, how could there be any mee-
ting ground between those who led to the
assassination of Mujibur Rahman, who
have brought about destabilisation in
Bangiadesh on the one hand and those men
snd their followers who are the victims of
the coup d'etat, the bloody massacre arnd
murder in their homes and in the prison? Is
there any meeting ground, [ should like to
know. Even Mr. Goray, I believe, being
reasonable that he is in certain matters,
would not venture to make a suggestion of
this kind although Mr, Shamim in the
other House called upon the Prime Minister
by quoling certain misconceived jurispru-
dence to prove that the Americans are
active in our country.

Must I prove that the Americans are
active in our country after they have chopp-
ed off many heads, carried out murders,
captured political power and brought the
forces of hooliganism into the streets to
drown people’s independence, security and
their hopes and aspirations? We do not
go in for that kind of law of evidence
or that kind of jurisprudence which strikes
before they strike and it is for them to
withdraw. Our Prime Minister was quite
right when she said what other proof is
needed, They themselves are giving the
proof in their publications, in their Con-
gressional committees and so on. Am [
to understand that India has been exempt-
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ed from being one of their targets and |
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wiong, Sir, | was physically present.

has been given immumity from the opera- | There was no such thing. He is absolutely

tion of destabilisation? No.

India, on | wrong.

He must withdraw what he has

the other hand, is one of their main targets {said.

because we are anti-imperialist, we pursue
a policy of non-alignment, we are friendly
with the Soviet Union and other socialist
countries and, at home, we are pursuing
a policy broadly of democratic secularism
and national independence being strengthen-
ed by our actions. Friends, therefore,
cne should have the commonsense to
anticipate the enemy and forestall its action
before we are overwhelmed by such kind
of activity and such kind of destabilisation
operation. Well, is it not a fact that
the D.M.K. Government and the Gujarat
Government are acting as a kind of
operational bases as though they are the
Miamis directed against Cuba? These are
your Miamis just 90 miles away from Cuba.
Here, on the Indian soil at least two
Governments are directly backing the desta-
bilisation forces, conspiratorial activities
and helping in the publication of clandes-
tine leaflets. May T know from where
George Fernandes is publishing all these
leaflets that we receive sometimes contain-
ing scurrilous attack against individuals and
others and provoking people to resort to
violence and all kinds of crimes ? Well we
should like to know. Certainly, many of
them may not be printed in Delhi or else-
where. People say many of these are
printed in Gujarat or Tamil Nadu. How
is it that the Government are not-in a
position to find that out? Well, one should
be very very careful as far as our friend’s
Government, the D.M.K. Government is
concerned. Only recently they held =
conference in Coimbatore, this last month
and what did we hear there? We heard
the same old separatist slogan. The lea-
der, Karunanidhi, appeared before the
audience like a Roman emperor and
stood up and said “If there is no clection
what will happen”, He paused for a while
to get the response. The word was “blood-
shed”. Karunanidhi then resumed his
speech.

o

(Interruption)
SHRI S. S. MARISWAMY : No, totally

PR

' glad.

SHRI BHUPESH GUPTA : I am very
Heroism in Coimbatore is met by

the same partyman with cowardice in the

House. You should admit it, great man
that you are.
SHRI § S. MARISWAMY Why

should [ admit it ? If you say something
wrong, why should I admit it. You must
admit it when it is not correct. Otherwise
you are a cowered. You should withdraw
it.

(Interruption)

SHR1 BHUPESH GUPTA : There was
an atiempt to revive the anti-Hindi senti-
ments in the 1965 style. 1In the name of

autonomy the speeches that were made
were blatantly separatist.  Well, do you
know what they said ? 1 have got the

report with me as to what would happen
i the electtons are not held as Karuna-

mdhi wants.  Again  ‘bloodshed’. And,
then, it was the call that Karunanidh
would become the Prime Minister of
Famil Nadu.

SHRI1 S. S. MARISWAMY Sir, this
is bascless. If he shows me one
printed  papei that carried this news, I
am prepated {0 resign my membership
herte and now. Tet him show me one
paper that curried this news.

SHR1 BHUPESH GUPTA I would
not like my friend, Maiiswamy, to lose
his iob because then he would immediately
be made a Muinister in th: Government of
Tamil Nadu. I do not want that. Now,
let me proceed further.

Let us not talk about it as long as emer-
gency is there. Let us try to save the
ration from destabilisation and that out-
shines every other thing to begin with.
That does not also mean that wrong things
are not happening.

Mr. Deputy Chairman, I would ask the
Prime Minister to consider what 1 say now
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by way of criticism. After all, a great res-
ponsibility has devolved on all of us who
are fighting destabilisation. We saw in
the recent period what a great demonstra-
tion was there all over the country, these
snti-fuscist conferences in the  villages,
towns, district headquarters and State
headquarters which culminated in the in-
ternational conference against fascism in-
augurated by the Congress President and
I must say that his speech will be re-
membered with great satisfaction. What
did we see there? We saw there an up-
surge, a national upsurage, a palriotic up-
surage of our people in order to meet the
state of destabilisation which is rssisted by
the domestic rcaction of fascism. Theie
we saw a desire, an ardent desire of the
people to go forward in united action to
defeat these forces of fascism and destabi-
lisation. So we noticed with great joy
and asswance the urge for social and
economic reforms and changes in order to
d=stroy the social and economic base of
fascism. And that is the task which we
must vndertake today. Remember, cven
now in Parliament, a Janata Front has been

formed. Janata Front does not cxist
anywhere except in Gujarat. It is born
in some bungalow, I do not know, If it

is born in Mr, Goray’s bungalow, then the
Janata [ront, T must claim, is my neigh-
bour. Now the Janata Front has been
born. What for ? A kind of revival of
Grand Alliance to usuip the sagging morale
of the rightist forces, to eke them out, to
strike for taking positions and to gain sta-
tuie in Parliament. And that is what is
going on. We should be very careful,

therefote, that unless we counter the forces.

of destabilisation in the social and econo-
mi¢ sphere, we shall always be left with
the thieat of recurrence of such offensive
as we wilnessed some months ago. There-
fore, it was a very noble desire on the
.part of Congressmen and others that they
want to fight the forces of destabilisation.
not merely at the political level not mere-
ly by administrative measures but politi-
cally and also in the economic and social
sphere by bringing about radical economic
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carrying forwatd this spirit of emergency
into bold gigantic action for the remarking
of the nation by striking down vested inte-
rests on the one hand and by unifying the
people on the other. Great responsibility
devolves, as I said before, on all of us but
first of all on the Congress Party aud
its leader. They must not go alone; they
must take the whole nation together, And
I am very glad to say that the resclutions
passed at the Chandigarh session of the
Congress will be taken note of in the
proper spirit, and will be implemented.
You cannot blame the bureaucrats it your
own resoluticns are not implemented. This
is for you to implement and others to res-
pond -to your posttive calls, 1 have no
doubt in my mind about it. Many hon.
Members sitting there are serious and sin-
cere about implementation of their own
resolutions.  If these resolutions speil out
the patriotic urge, the fighting urge of the
rreople to go [oiward and take the nation
forward by a unified and common action,
1 have not the least doubt in my mind
that all other patrio‘ic forces will give
their co-operation.

Mr. Deputy Chaitman, about evils of
emergency, there have been many., Let us
not try to shut our eyes. 1 was glad to
read about the Prime Minister giving a very
sirong warning aguinst the external and
mitcrnal forces of destabilisation and 1 must
confess my sati<faction to hear from the
Congress platform such  forthright  and
courageous call to the nation and coura-
geous warning. that is given against the
forces, tnicrnal as well as external forces
of imperialism, although she, for her own
reason, did not name the culptit but every-
body knows the culprit.

I would not ask the Prime Minister for
the names. It is enough. Take the warn-
ing and act upon it; the CIA and their
agents and their forces who were responsi-
ble for destabilising Bangladesh are active
in our countiy, Vigorous measures should
be tuken against them and their friends
and that will be one of the ways of im-
plementing and paying heed to the warn-
ing.

Qther abuses have taken place, abuses

and social changes. Here is the time for ' have taken place. The Bonus Act is given
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the go-by. The right of bonus is takesn
away from the workers. What crime did
they commit during this emergency. Is
it not a fact that the working pecople stood
b the Prime Minister, stood by the Gov-
ernment and stood by our struggle against
the forces of right reaction and ignored
the sppeals by Jayaprakash Narayan and
others? Were they to be punished then?
Their right was taken away. It was an
anti-working class act. It was not in the
spirit. of the emergency. We very well
know that the Prime Minister herself be-
came a party to it.
not a party to it.
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secretly or openly. depending on the situa-
tion they will be interested in bolstering
monopoly capital.

SHRI N. G. GORAY: This is anfi-
climax |

SHR1 BHUPESH GUPTA : Mr, Deputy
Chairman, the 20-point programme is not
being implemented in a proper way. Po-
pular committees should be formed and
they are not being formed. The Prime
Minwster and others are not satisfied with
the implementation, I know. But the

I wish she were | point is, find out why it is not being imple-

measures, form

other Ministers in the Government werce | committees and take other action in order

wrong, she would have corrected them.
sull urge upon her to revoke the Ordinance
and not to bring it up before this House.

The monopolists are having a field day.
The monopolists are enjoying concessions
after concessions. During this emergency
the monopolists have received many con-
cessions in the name of increasing pro-
duction and in the name of many other
things. 1 must say, Mr, Pai is here, is
this the spirit of emergency?
you doing in the industrial sector, you and
my friend Mr. Subramaniam, if I may say
s0, who is not here? It is contrary to
the spirit of the 20-point programme. Do
you have a 20-point programme for the
raral and otier sectors and some 200-point
programme for the industrial sector to be
administered by Mr. Pai and Mr. Subra-
maniam? 1 would like to know.

SHRI S. S. MARISWAMY : Communis*
tactics; 1 know them.

SHRIT BHUP{.SH GUPTA : The mono-
polists are saying that th=y never had it so
good. All of us, Mr. Deputy Chairman,’
and the Prime Minister know very well
how fascism rises everywhere, in every
situation, in every country. Fascism  has
grown first from monopoly capital whether
in Italy or Germany or in any other coun-
try or in any other situation. India is not
going to be an exception. They may help
you in some way, they may feign loyalty

1o ensure speedy implementation of the

20-point programme. They are inierested
in the failure of the 20-point programme.
They pay lip service to the 20-point pro-
gramme and outside they are just hunger-
ing for the failure of the programms be-
cause they have a stake in the failure just
s we have a stake in the success of the
20-point programme.

MR. DEPUTY CHAIRMAN Now
What are [you will have to conclude.
SHRI BHUPESH GUPTA : A few

points and I will finish. Apex committees
have not been formed in many Stafes.
Why? The Labour Minister is sitting, not
at the apex but not wery below either. But
may 1 ask him why apex bodies are not
being formed in the States and why be
chould not send another circular letter fromn
‘he Prime Minister to the States asking
them to form apex bodies and that task
should be undertaken and carried out?
There should be no attempt to break
unions and I hop=z my friend Om Mehta
will note it. 1t is not good to break
unions or try to break unions. Neither
you, nor we nor anybody should do it.

SHRI N. G. GORAY : You can break
our union.

SHRI BHUPESH GUPTA No, no,
not do that. You want to break our head.

I cay that because all kinds of forcesare

to your 20-point programme but the class|at work. On the contrary we should work
interest of the capitalists is unpatriotic and | for unity in the woiking class.

37 RSS/75—9
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Well, the Delhi Administration should
be criticised for the manner in which
jhuggis and jhonparies are being demolish-
ed. It is not good. It is really inviting re-
action and giving encouragement. . .

DR. K. MATHEW KURIAN (Kerala}:
Does every party get two speakers ?

MR. DEPUTY CHAIRMAN : You can
have as many speakers.

SHRI BHUPESH GUPTA : Don't be
jealous, If I have managed the time you
should emulate me in this matter.

SHRI SALIL KUMAR GANGULIY
(West Bengal): Three members have
spoken from his party.

SHRI BHUPESH GUPTA : Therefore,
I say the question of demolition of jhuggis
and jhonparies should be gone into. In
some places where built-up houses are be-
ing demolished, it should not be done.
This is a very serious matter.

Mr. Deputy Chairman, T must point out
that MISA is being used against our party
taking them to be members of other parties
wrongly but since 1 know it from our
party, they are members of our party. In
Himachal Pradesh, in Madhya Pradesh
and two in Haryana have been detained
without trial. I have brought it to the
notice of the Government but no remedy
is coming yet. I think the emergency
powers are meant to suppress the enemies
of progress, democracy, friends of imperia-
lism and fascism, who are bent to encou-
rage anti-democratic activities. Sir, only
yesterday all over the country the INTUC
went on hunger strike but not a word
uppeared in newspaper.

DR. K. MATHEW KURIAN : This is
happening in Kerala also. Not a single
trade union meeting is allowed in Kerala.

SHRI BHUPESH GUPTA If you
want to have democratic process, let it be
known why the working class is sought to
be suppressed.
demands of the working class.
agree that the position
INTUC is undemocratic.

taken by the
The INTUC is

You cannot curb the just!
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expressing itself in a constitutional, demo-
cratic and legal manner and surely this
is not the way to curb them. Therefore,
I demand that such an action should not
be taken. All those who have been de-
tained under MISA, all the members uf
cur party, should be set free.

DR. K. MATHEW KURIAN: What about
other poltical parties in Kerala? What
about the working class and trade unions
as a whole, H

SHR1I BHUPESH GUPTA
understand your point.

DR. K. MATHEW KURIAN : You are
demanding release of your partymen. What
about other parties ?

SHRI BHUPESH GUPTA : Dr. Kurian,
you have been more a doctor of letters.
Otherwise you would have understood my
point that I have made. I have said, all
those who are in the democratic move-
ment, who are fighting the rightists, who
stand for stabilisation of democracy should
have the freedom of expression. That is
what I have said. Have you understood
or pot?

: 1 cannot

Now, Sir, finally let me finish.

Dr. K. MATHEW KURIAN : It applies
to Kerala also.

SHRI BHUPESH GUPTA
you disturb me ? Is this your party pro-
gramme now ? I am very glad that you
have not joined the Janata Front. Be-
come a little cool. Don’t join the language
of the Janata Fromt even if it means inters
ruption.

MR. DEPUTY CHAIRMAN: Let him
wind up his speech.

SHRI BHUPESH GUPTA : Now, Sir,
some changes in the Constitution and
other things. I entirely agree the Consti-
tution calls for certain radical changes and
I may appeal to the Prime Minister that
this should be done through proper consul-
tation and should not be left to the law-

Why do

I cannot|yers, whether bzlonging to the Opposition

or belonging to the ruling party. 1t
should be done openly, publicly through a
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right approach, to strengthen our demo-
cracy, to strengthen our parliamentary
institution, to strengthen  domocracy in
such a manner that the people are involv-
ed more and more with the working cf
the system and it should be amended to
weaken the position of monopolists, capita-
lists and landlords and other vested inte-
rests, and also in order to create a sitna-
tion where they are not in a position to
create the forces of fascism and destab-
lisation which periodically threaten us.

MR. DEPUTY CHAIRMAN
you finish.

SHRI BHUPESH GUPTA : Sir, I do
not want to say anything now except one
last thing Chasnalla. President will be
annoyzd if I do not take note of it. He
is very right in expressing sentiments over
the Chasnalla affair.

DR. K. MATHEW KURIAN : No dis-
cipline for him

AN HON'BLE MEMBER : He is
son-in-law.

SHRI BHUPESH GUPTA : About the
Chasnalla disaster, it must be remembered
that if the recommendations of the various
conferences had been implemented, per-
haps this tragedy would not have occurred.
If the recommendations of various com-
mittees and commissions of inquiry had
been headed, perhaps we could have spar-
ed this. Therefore, T take it as a result
"of some calculated neglect.
ernment should take proper measures to
enforce the safety laws—safety regulations
are not enough. And this, T think. should
be taken up in this session.

Now

the

Once again, while I fully support the
proclamation of emergency, I would urge
upon the Government in all sincerity in
all seriousness, a machinery should be set
up. To prevent abuse of MISA bureau-
cracy should not be strengthened; some
other agency should not come into being,
but by properly adjusting the accepted and
established institution in order to adminis-
ter the emergency measures. Emergency
measures must be taken in a very democra-
tic and open way, in such a manner that
the position of all people is kept in view

[8 JAN. 1976}
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and the position of the exploiting people
and fascists and other vested interests and
right reaction, not to speak of imperialism,
is constantly undermined and eliminated.

MR. DEPUTY CHAIRMAN : I call
the Prime Minister to reply now.

SHRIMATI INDIRA GANDHI : Mr.
Deputy Chairman, may 1 start with the
last point mentioned by the honourable
Member opposite, Shri Bhupesh Gupta.
Chasnalla is very much on the minds not
only of those sitting here but of the entire
nation. These last days since we first
heard of the calamity, our thoughts and
cur sympathies have been with the fami-
lies of the miners who are trapped there,
Ve do not yet know whether it is possi
ble to save thcm, but we dare not give up
hope until the very last moment. But we
do offer our sincere prayers and send our
deep sympathy to the affected families.
It may be true, as Shri Gupta said, that
all the safety measures have not been
taken I do not know. That is why we
have instituted a judicial inquiry which
will give its report soon—well, it will take
some time before it can start, but once it
starts, it will give it soon—and whatever
remedies they suggest, even if it is too
late to help the people in this particular
case, will be a pointer for safety in future
in all mining projects.

5 P.M.

This debate has been understandably
largely concerned with the declaration of
emergency. I have spoken on this matter
at the earlier session of Parliament and
I do not have much that is new to say.
My colleagues who have spoken from
this side have very ably put forward our
case. It is not true that the world has
not understood it. If you think that the
world consists of just half a dozen coun-
tries, then perhaps what you are saying is
correct. But the non-aligned world, the
socialist world and many other countries
have expressed their full understanding of
the situation in India, the reasons because
of which emergency had to be proclaimed
and the fact that we have acted entirely
according to our Constitution. 1 do not want
to go into the question of what the Press
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peated in Bihar. We did not hear their

either here or abroad would have said or | voices when there was the threat of satya-
has said because other Members have drawn| graha on the floor of the House or when

attention to what they have been saying!

about India thesc many months and years.
long before the emergency was declared.
We know where they stood at the time
of Bangladesh. At that time there were
no Press curbs; nobody was under deten-
tion hcre; nobody could say that there
were curbs on democracy. But the Press
of which today the Members of the Op-
position speak, apart from some ¢xceptions,
mostly the Press and many governments
stood on the other side; they stood on the
side of the nations which made no pre-
tence of democrucy. Today also wc find
no criticism of those countries which do
not have parliaments, which do not have
clections, which do not have a free Press
of any kind except, ithe government Press.
No. All this opposition, all the accusa-
tions, the allegations, these are reserved
only for India. And why ? because they
say that they cxpected something different
from India ! We are special angels drop-
ped from the sky; we are so good that
we cannot even be helped. Before we
had committed anything or we can be
said to have curbed democracy, let wus
remember that we got precious little help
when we were dealing with the refugees
from Bangladesh, and some help was even
cut off at that very critical time in our
national history.

I was interested to hear what Mr. Goray
said. He came to see me somelimes ago.
He had written to me. Hc was in Ame-
rica at that time and he wrote from there.
I asked a question in my reply to his
letter. He has not replied to that ques-
tion. And 1 would like to ask that ques-
tion not only of Mr. Goray but also of
some of his other colleagues, the learned
Mr. Joshi and others. They are very much
concerned today about the demise of de-
mocracy; thev are concerned when some-
body says something about other people.
But we did not hear their voices when the
Gujarat Assembly was being removed in
an entirely undemocratic, unconstitutional
manner.
when the same thing was sought to be re-

1 free will.

a Member of his honourable House want-
ed to go and occupy the chair of the
Secretary. Wo did not . . .

SHRI N. G. GORAY : I have dissocia-
ted my party from that.

SHRIMATI INDIRA GANDHI : 1 am

glad. I do not know how many others
have done that.

AN HON.
Mr. Rajnarain ?

SHRIMATI INDIRA GANDHI : It is
a motley crowd. Some body said “Why
do you lump together all these people?”
It is not we who are lumping peoplc to-
gether. Tt is they who have lumped them-
selves together of their own free choice.
Who has forced these parties to come to-
gether. Has anybody threatened “If you
don’t come together, we will murder you”,
as we have been told “If you don’t do
this, you will be murdeied” ? They were
not being intimidated. They have entered
into thesc alliances, the Janata Morcha or
whatever you like to call it, of their own
If Shri Goray is to-day aligned
with the RSS and the Jan Sangh, it is his
choice. Tt is not we who have asked
him to go along with those people.

DR. Z. A. AHMAD (Uttar Pradesh);
He is their leader.

SHRIMATI INDIRA GANDHI We
point out to what is known history., All
these things are in print. [ am not inven-
ting them. I cannot give the date and the
figure, but I can produce that literature—
I have it in my house. 1 have it in my
office here—all the speeches the Jan Sangh
the R.S.S. made about Mahatma Gandhi,
about my father, To-day the examples of
Mahatma Gandhi and Jawaharlal Nehru
are put beforc me. But they do not care
to see and to rend what was said about
them in their life-time. And are we to
believe that they have changed ‘their pol-
icy to-day ? Are we to believe that there
has been a change of heart in parties that

MEMBER : What about

They did not raise their voiceslare so deeply rooted in violence, in hat-

red ? Shri Joshi complained about the
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use of the word ‘Fascism’. May be he
does know what it means, but I do claim
to know what it means. I was in Europe
when there was Fascism, And when we
bad an anti-Fascist conference in Patna,
to which Shri Bhupesh Gupta referred,
there were many delegates there who had
beem in  Hitler’s concentration camps.
They were not speaking of something that
they had read about in books. There were
people whose families had suffered, They
knew what it meant to be under a Fas-
cist regime. So when they spoke about
Fascism, it was from personal experience.
1 wonder what personal experience Shri
Joshi has had. You can read a lot of
books, but { do not think you can know
what it means unless yjou have seen it
happen with your own eyes. It is just like
those people here who talk sometimes
about freedom, who have hud nothing to
do with the freedom struggle. They can-
not know what it meant to us at-that
time. It was not a question of being
in prison. It was not a question of be-
ing beaten up by the police or having
bayoncts stuck into your chest by the
Britjsh military. That was not the hard
part of it. It was the constant humiliation
of the Indian nation. This is what they
did not realise at that time. At that time
they were with the British. Don't forget
that. Don’t forget that out of the R.S.S
was born the murderer of Mahatma
Gandhi, and to-day you welcome that
party in Gujarat. We have Shri Ramlal
Parikh here, an old associate. He spoke
about the spirit of Mahatma Gandhi. But
in his State—Shri Manubhai Shah rightly
reminded him—some of the members of
his party stood on the Jana Sangh ticket
and under the Jana Sangh symbol in
Rajkot district, in Gandhiji’s district. Se
you make these fine and learned speeches.
I am not a learned person. As my hon’
ble friend. Shri Sultan Singh said “I am
not a learned person”. T am not edu-
cated in the sense that the honourable and
learned professor is learned. And quite
frankly 1 do not think T have missed any-
thing. If T have had education, it has
been in the villages of India, it has been
in the prisons of India. it has been where

8 JAN.

1976) on President’s Address 222

Fascism was being fought in countries
far-off from India.

Emergency was declared not because we
wanted to declare emergency. Emergency
was declared not because we are afraid of
elections, not because we are afraid of
abuse or false allegations or threats or
intimidation. Had it been so, had we
been afraid, we would have declared emer-
gency a long time age. Please look at the
newspapers, the national newspepers and
see what they have been saying for the
lJast two years, what kind of falsehood,
what kind of misinterpretation, was found
in the papers. And it passed under the
name of freedom of the Press. People
who never went to villages were writing
about what we should do for rural wel-.
tare.

People have been blaming me all the
time for ignoring the village. I had an
American correspondent just about a for-
night ago. He said “Oh ! I have gone
round the city here and they say you are
very anti-city. You are only concerned
about the rural people”. 1 said : “Only
the other day, your papers and our papers
were blaming me for ignoring the rural
people. If T am  dealing with them, at
least you should be pleased to that
extent.” N

Emergency had to be declared becrvce
of acts of sabotage, bccause there was a
very deliberate, conscious, declared effort
to paralyse the Central Gvernment. These
words are not my words. They have
been used by the leaders of movement.
As somebodv quoted, the words that the
fight should be on the streets, were not
my words. Nor was that our intention.
It was the motley crowd which had got
together. which raised this slogan that the
fight would be on the streets, We cam
fight jn this House with words and we
can also fight with numbers on the street
and when T say ‘fight" we do not mern
throwing stones which Jan Sangh and
other members of the Front were doing at
everv Congress meeting, addressed by
lagiivan Ramji. myself and other Con-
gress leaders during the Gujarat election
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What 15 the wuse of their telling me :
“You prove it"? I saw it with my eyes.
There were lakhs of people and they

would send smalli boys of this size shout-
ing abusive, vulgar slogans. Who taught
them these siogans ? Is 1t the way to
create a nation ? Is it the way to teach
them democratic and Constitutional and
national values ? Little boys of 9 and 10
years of age went about waving black
flags and shouting vulgarities and obscen-

ities. 1 heard them with my own ears. I;

do not need anybody to come and report
to me. [ saw how in a huge meeting just
30 or 25 people would get up or only 10
or 15 would rise. In Ahmadabad there
were just 10 people who got up. But
they threw stones and shoes. They muslt
have collected them before hand because
they were not throwing their own shoes.
This was how fair and free clections
were being held. You heard Shri Manu-
bhai Shah told how in the Surukwa vill-
age—I do not know whether I am pro-
rouncing it correctly—of Borsa taluk of
Khera District, the Presiding Officer was
caught red-handed by our polling agent
himself admitied that he had already cast
24 votes in favour of Jan Sangh. He had
24 more in his hand. He is now behind
the bars, These are facts. Just by saving
that everythings was clam and peaceful in
the country and everything was going de-
mocratically, you do not change facts.
The fact remains that everv single visitor
from abroad, whether from a capitalist
country or a socialist country or from the
Asian countries, has said to me : “Mrs.
Gandhi, do you think this is democracy?
Do you think if you continue like this,
this country can survive ?” Every single
one of them ‘has asked me this question
1 have mentioned eijther in this House or
in the other House, that once an Am-
bassador had called on me to state I
come at the request of the Head of our
nation. What are you doing to India ?
We cannot understand your inaction.” T
had to hear such remarks. Why ? Because
I believed in tolerance. Becanse T thought
that whatever hatred there was ang frus-
tration there was in the hearts of the
opposition, they would not cross a cer-
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tain limit for they would realize that bey-
ond a limit there would be chaos, instab-
ility and danger to this country, its unity,
its integrity and to its very freedom.

Democracy is a value which we deeply
cherish. And it is we who have brought
democracy. I have no hestiation in say-
ing that parties like Jan Sangh have had
nothing to do with it and if they had,
India would not have been a democratic
country.

Some honourable Member—I was not'
there, but I have received his speech—
compared me to Hitler and to Mussolini,
two very difterent people, by the way.
But perhaps he does not know. Well, I do
not know whether he was trying to pay a
compliment because now they are all to-
gether with the Jana Sangh and we know
that the Jana Sangh and the RSS have
bcen great and open admirers of Hitler
and Mussolinj, Openly they said so. T have
myself read their speeches and 1 have
also pointed this out to the Jana Sangh
leaders and they have mentioned that that
is the kind of government that India needs.
So, may be they thought that they were pay-
ing me a compliment. But I can do without
such compliments or any complaints from
such quarter.

What does totalitarianism mean ?
Would we be sitting here and listening to
you if this was a totalitarian Government?
Would you be free at all if this was a
totalitarian Government ? Y spoke earlier
of the Press. All over Europe, India is
being blamed because some people are
detained, because there are some curbs on
the Press. But, have they had anything
to say about the murders in Bangladesh?
No. If you kill your opponents, it is all
right. But, if you detain them, then you
are a dictator. May be that is what you
would have preferred because, then, the
question would be finished and nobody
could raise it any more.

I request you : Get hold of old Eur-
onean news-papers and see how many of
them, excepting for brief news reports,
have commented on those murders as they
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have done and as, they continue to do
day after day about India's emergency.
Therefore, as my hon'ble friend here has
pointed out, it is time that the Opposition
took a look at these with whom they ate
marching in step. Are these the people
whio have stood for India’s strength? Are
these the people who have stood for
India’s unity ? Are these people who have
stood for India’s progress ? Why aie they
praising the opposition today ? Why are
they so concerned about you today ?
They are not concerned about the people
who have been killed or the people who
have been democratically elected in other
countries. They are not bothered about
those people being Kkilled. For them
was a good thing and they welcome it.

But you arc prepared to march step in:

step with them. Well, you choose your
company; it is your affair. But don't talk
to us about democracy because it has
nothing whetsoever to do with democracy.

1f we have placed curbs today, it is bec-;

ause democracy was in danger and it is
because a handful of people, representing
a minority of the Indian people, were try- |
ing to stop the functioning of the will of
the majority of the people. And, this
was not something unique to this country.
Any time if anybody wants to do some-
thing new, any time the people want to
change the status quo. powerful
come up:
are not so obvious. But the forces and
their strength are tremendous. It is no use
saying that you are a few in number. You
ask the man whose house was burnt down
in Gujarat how long it took and how
much money and how much effort and
how many labourers were needed to build
that house. But how many people were
needed to burn it down to the ground.
One or two people were enough. What i<
the use of saying that we are so many
and you are only few and what can a few
people do '? They did it and they have
burnt down the house. We know that
countries have been destroyed by handfuls |
of people It is not a mass movement
that is needed to destroy a countrv.
vou are SO sure as you today sav. “Go to
the elections and see”,
wait yourselves for the elections ? Why

forces i
some are obvious and others
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(did you want to destroy the government
tjust a few months before the elections?

So, I am afraid, many many questions
await answers. Even 1if 1 were to deal
with them all, my whole speech would
contain only questions to you all. You
have not been able to answer any of
those questions in fall your speeches.

Emergency obviously means some curbs
on democracy. Nobody has said that it
doesn't. But it has been said that those
icurbs were necessary because of the beh-
| aviour of a very small number of people
]in our country and because they were not

1) reluctant to take support from other ele-

| ments. Many of you may believe in non-
violence. I am not saying that you all
believe in violence and 1 am not saying
that you all believe in wrong methods.
Put, because you did noy have public sup-
poit, you were willing to give in to those
who did believe in violence.

As today, although the Jana Sangh
does not have a majority in the Gujarat
I Government, the Gujarat Government
is virtually in the hands of the Jana
Sangh. It does not matter who the Chief
Minister or the other Ministers are. This
is obvious from their actions and from
'what is beiny allowed to be done there.

l
|

For a country, democracy is impor-
tant. But democracy is not an end.
Democracy is a tool, is a means, of ach-
ieving something. And what are we striv-
{izg for in our country ? We are striving
to take a country of 600 million people
from one age to another. We are striv-
ling not only to bring a  better physical
and material life to them, but also to
bring something more to them—a new
life where they can have the fullest deve-
lopment of their personality.

F

But this cannot happen without some
curbs. You cannot say that a few people
(will have every luxury, whether that
Lluxury is material luxury in the form of

If | land or of many houses or property or

‘black money or a luxury of doing exactly

why didn't you|as they like even if this harms the inter-

ests of the many. This is a luxury which
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cannot be allowed if we want to change
this country and bring about a transfor-
mation of society. And thus, Emergency
bad to come. A sense of discipline has
grown. But there are two islands where
every efforft is being made to destroy
that discipline, where every encouragement
is being given, who want to seek aid from
outside to speak against India, who try
and think of their interests before the nat-
ional jnterests. 1 have said in this House
before, and [ have no hesitation in re-
peating, that 1 do not mind which party
forms the Government, provided that part
is going lo stand for the unity and integ-
rity of India. But what do we find
with the Opposition ?
hear the voice of our people, or do they
listen to same voice outside ? What do
we find ? Many of our intellectuals are
much enamoured of the written word or
speech that comes from other countries, |

even though that picture of India and, ‘

how it should grow, is entirely removed
from the realities of the situation here.
Untit we can strengthen the nation en-
ough, we cannot meet this on slaught.
1 admit, Sir, that it was my fault. I fully
admit that was my weakness that [
allowed such a situation to arise. I admit
that the sort of tolerance 1 displayed was
a crime against India at that time. And
I have to make up for that crime now,

and make this country strong. . . (Inter- |
ruptions). . . and make this democracy
strong. .. .People who threaten to get el-

ected Assemblies dissolved have no right
to talk of democracy, and....

DR. K. MATHEW KURIJAN : But who
dismissed the Government in XKerala ?7..
(Interruptions)

SHRIMATI INDIRA GANDHI : No-
body dismissed the Government there. I
do not know whether you were there..

DR. K. MATHEW KURIAN : T was
very much there. Who was respnsible ?

. .(Interruptions)

SHRIMATI INDIRA GANDHI
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Are they willing to’

|
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DR. K. MATHEW KURIAN :No, that
is completely wrong. The Kerala Govern-~
ment was dismissed by the Centre.

SHRIMATI INDIRA GANDHI : Any
how, if that was a wrong decision in our
very small part of India, can you declare
it to be the right thing for the entire
country ? Therefore, you maké up your
mind about the right or worng
(Interruption)

We heard of instability. I will talk
about it, because I happen to know about
it.

When there has been instability in one
or more States, we have not interfered.
We have tolerated the situation. We have
had opposition governments and coalition
governments in many States. We have not
toppled those Governments or made anmy
I sifort to topple them.

DR. K. MATHEW KURIAN : But you
admit that in Kerala you did so.

SHRIMATI INDIRA GANDHI: But
when something is sought to be done at the
Centre, it is not the same thing. If the
Centre is weakened, then what holds the
country together ? What keeps aggression
away, how are, industry and agriculture
dealt with ? What holds the different parts
cf the country together ? If the Centre.is
not there, there cannot be a whole country
as we see India today. There cannot be any
democracy if the Centre is weak. Therefore,
when you sav that people do not know the
meaning of fascism, I-would very humbly
say that a lot of people do not know what
democracy means and they are the loudest
in speaking.

The hon, Member from D.M.K. has made
a suggestion about having a Round Table.
Now was it not ‘the very same opposition
which proclaimed that it- would not recog-
nize me as Prime Minister 7 It was not
prepared to talk with me. It was not.pre-

: The | pared to meet me as Prime Minister. There-

Chief Minister. of Kerala said that he ;iore, whether the table is round or square.
could not handle the law and order sit-.1 do not know how any talks can be held

uation. ...

lunless the opposition changes its attitude.
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SHRI S. S. MARISWAMY : 1 am sorry,
Madam. Who said that he would not mecet
you ?

SHRIMATI INDIRA GANDHI: The
Opposition front said it. (/nferruptions) We
have listened to you all patiently. Now
vou just sit down. If a person who occupies
the high position of Deputy Prime Minister
can say that he will offer dharna in the
House, can you have talks?

Refcrence has already been made to the
tenor of a particular letter which I received.
Jt was not only that. Some of you have
come and met us. When we used to meet
in Room No. 9, what was the atmosphere ?

The atmosphere was not one of
talking. It was one of attack. If
we called the meeting before the draft

cutline of the Plan was rcady, we were
told : “Why have you called us? What is
there to discuss when the Government has
not -made up its mind ?° Al right, then
we draw up the draft outline and call them,
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{ While I am on the DM.K,, I would like
to say something else. Something was said
about the Press. Now, in a paper called
“Tamil Murasu’, a daily from Madurai,
dated October 27, 1975, there is a tirade
against Northerners in general and Hindi
in particular in language that is bound to
cite people and urge them to violence.
{t is not said that you must be violent.
But the language used is such that young
reople listening might get excited and want
tv do something. Similarly, in another
paper called—I do not know whether [
am pronouncing it right—'Kandeepam® of
the 20th November, they have written
against India with regard to the Chinese
intrusion into our territory.

So, this i> how some of these pcople
are functioning. Shri Mariswamy was criti-
-cising the Censor in Madras as being un-
ffuir to the D.M.K. papers. Now I learn
that my colleague, Shri Om Mehta, was in
Madras recently and he was told that one
of the newspapers—and later, I think, the

e were asked : “Why have you called | catting was sent to me—which was support-
us ? The draft outline is ready. What can | ing another party but is now supporting us
we.do now 7" We have been through many | has been seized by the Tamil Nadu Gov-
such episodes. I have always been the|ernment more than seven times. And every
first to approach the oppesition and sny.{ume it is seized, there is a loss of many
Let us talk on such and such issue. But |thousands of rupees to the publisher. The
they have found excuses. The latest excuse : publisher and the editor have approached
was when they said that we had approached us and represented their case and they have
the parties separately. We  should have%said that the seizure was on some very
gone through one particular person. This !nlinor ground and only because the D.M.X.
was not in this House. It was in the other ' did not like the trend of some of their

House. But whatever it was, some excuse : reports. So, all these .

or the other was found so that there .

could not be any meaningful discussicn. | .S'I:RI S. S. MARISWAMY The
Earlier on, we did have discussions. We :POm |
did talk more frankly to leaders of the, SHRIMATI INDIRA F}ANDHI: Shri
opposition than we were prepared to do Mariswamy, 1 am not vielding. You see

in this House or in public. We were pre- | this is the trouble. While the Opposition

pared to take them into confidence. It is
they who destroyed that atmosphere. ¥t
is they who created a situation in which
little by little we agree apart, because we fo-
und that they were misinterpreting us, Thev
were saying things outside and they could
not keep our confidence. So, we have stret-
ched the hand of friéndship to the opposition
for 25 years. But they have not grasped
115

shouted abuse and did all types of things,
we could not say a word. But if we say,
anything, and I am not using any abusive
word, I am not saying anything against
| them. they are so thin-skinned, they cannot
i bear it. What is this if not a guilty consct
ence ? . . . Shri Mariswamy, I do not yield.

Now, T want to say a word about my
hon’ble friend, Shri Ramlal Parikh. It was
chvious from his speech—I1 think he was
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trying to be very sincere—and he himself
admitted that he had no knowledge of this
House. Therefore, he did not know what
sort of things were happening here before
the Emergency was declared—the noise, the
shouting, the threat, the intimidation was
not occasional. It was a constant feature,
a daily feature whether in debate or the
Question Hour or on some othen occasion.
He spoke of reason and rationalism. But
1 am afraid that we saw little of it in the
last two years in this House or the other
House. He spoke also about rumour-
mongering. I have said before and now [
should like to repeat it. It is a major part
of the opposition strategy to spread rumours.
They have been doing it earlier, long before
there was any emergency. They have done
it through the Press. They have dome it
through whispering campaigns, all kinds of
nonsense about me, about my family, about
the Congress and about other individuals.
And this is how, they created that atmos-
phere of hate, of calumny, of falsehood
which led to the assassination of our col-
league, Shri Lalit Narain Mishra. And even
after that tragedy, although they expressed
their sorrow, nothing was done to change
that atmosphere so that such an incident
would not happen again. On the contrary,
some were heard to say, “Well, it should
happen to more people so that the Congress
Jearns a lesson.” Shri Ramlal Parikh thought
that the Janata Front is an alternative to the
Congress. I do not know whether this was
hic way of being funny—I can only see it
as a joke—because if you say that a motley
crowd, which does not agree on any policy,
either on foreign policy or economic policy
or social policy, can give an alternative
Government, where will the country go?
It is all right if it is a small place or
a small problem when you don't have to
do anything positive or take any real de-
cisions or face up to other countries. But
once the moment comes when you have
to take a stand, what stand will they take ?
They will take the Jana Sangh stand. And
as I said, the Jana Sangh is no believer in
democracy. He spoke of ‘no disturbances’.
Has he denied that ten Christian houses
were burnt down after the Assembly elec-
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tions because when they were asked, “Whom
did you vote 77, they said that they voted
for the Congress? Is this their idea of
safeguarding minority rights ? It’s not en-
cugh to have a Minority Commission or &
Committee. You have to hawe that feeling
in your hearts, And I am afraid the Jana
Sangh and the R.S.S. certainly do not have
. You speak of democracy. I have taken
long time, but with your permission, Mr.
Deputy Chairman, I must spend some time
on this issue.

Those of you who are in the Congress,
do you remember anything about the history
of the Congress; how is it that years ago
people kept on leaving the Congress in
State after State; how was the Bangla Cong-
ress formed in Bengal and how were other
groups formed and why did they leave the
Congress ? They left because within the
Congress there was no room for them. Not
because they openly criticised or went again-
st the party. No, nothing as much as that.
They were forced to leave because there
was a suspicion that thes¢ people were not
with the local boss of that time. That is how,
in State after State, there was a division.
The split that took place in Bangalore was
not the first time that the Congress was
split. This had happened many times and
for the same reason that the party boss
could not bear people who were even 3
little bit different or who did not echo the
party boss, This is why the Congress kept
en splitting. Those are the people who are
teaching us now how to behave in our own
party and how to deal with our party
members. Some of our members have gone
out of their wav fo align themselves with
the thinking of; the opposition parties, with
the thinking of the so-called Janata Morcha.
Tt does not need much study to see what
has been happening when they think that
somebody ig with me the attack is on that
person. But when the same person is against
me he becomes perfectly good and honour-
able and independent-minded. '

AN HON, MEMBER : Just like Chiman-
bhai.

SHRIMATI INDIRA GANDHI: Not
only Chimanbhai; I am talking of people
who are with us.
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They also quoted Professor Laski who |all aware of his long medical history and

was pot my professor so much as one of
my guardians when I was a student in
Engiland and mentioned doubt. It is ali
right to encourage doubt as an intellectual
pastime but when a country or house is on
fire, is that the moment to sit and doubt

iut’ the treatment he had to undergo in
Vellore and in the All India Institute of
Medical Sciences, 1 think this was answered
in a question either in this House or in
the other House. The best medical atten-
tion was given to him and to whoever else

about it or is it the moment to take some | s in need of it. It is quite untrue to say
water and put off the fire ? At a time when | that we want anybody to beill-treated or
cur country was facing the biggest crisis of I harassed.

ity life, and not only in our country, it was® But it is true that some complaints have
a moment of crisis for the whole world. 1t | been made and whenever a complaint has
was a moment when the entire world was | come to me, I have had it investigated. I
in the grip of the biggest financial crisis | have personally written to the Chief Minis-
that the world has known, when there was | ters, to Delhi Administration, to everybody
inflation in every country. The consequences  concerned, to see that any such harassment
v.ere very severe for a poor country likek,is removed. But most of the complaints
T.Jia specially coming after a war, the |vere found to be untrue. Unfortunately we
whole traumatic experience of Bangladesh, | do have insensitive and unimaginative pecple
its refugees. the prisoners of war and war and o sometimes things happen which, if
itself, followed by two years of severe jwe could have prevented, we would have
draught. Was that the moment to sit andl,plevented. And when we learn about them
doubt and think about it as to what to do wc try to take whatever remedial action is
ot was it the moment to save the lives of ‘ possible. But many of these things are not
the neople 2 None of these matters scemed huppening merely because of the emergency.
tu concern you. It may be a pleasant pas- 'If there are some policemen who are mis-
time to sit and think and talk and discuss ! behaving in some Ttemote places, well, it
these things with  newspaper people oria}so happened before the emergency. I am
among yourselves. But, we have the res-  rot saying this is u good thing. It is some-
ponsibility, When there was drought we :thing that has to be changed and we are
could not sit and think what to do. There | trying to change it. but it is not true to
was only one thought how do we prevent |say that this is a sudden development be-
people from dying of starvation? How do |cause of the emecrgency. It may be that
we reach grain to them ? And. we did reach { scme people in the bureaucracy, in the
it to them. When there was war, there |police or otherwise are trying to settle old
wis only one thought, how to win that war | personal scores. Some may even be trying
and we did win that war. At every stage '!c give a bad pame to the Government.
when there was a crisis we have had only | That is why T have specially asked the Chief
one thought and that was how to face that | Ministers to exercise vigilance and to look
ciisis and we have faced it with boldness. |into these matters themselves and not leave
May be. we have made mistakes but I do |them to any junior official or even a senior
not think anybody could not entirely pre- |official. But if the public has any knowledge
vent mistakes when faced with crises of such | ¢f any such happening, they should bring
vast proportions. it to our notice and it will certainly be
looked into.

Some hon'ble. Member has said here that
Jayaprakashji was released because we were There was a great deal of talk about con-
worried about his health. Well, it is true | cessions to monopolists. What is the situa-
we did wish him good health and we did | tion ? No favours have been shown. What-
wish him to get the medical treatment
v.hich he considers best. But it is wholly
wrong and baseless to say that his illness
began while he was in detention. We ave

ever we have donc is in order to stimulate
production.  The anti-inflation  measures
were taken somewhat like antibiotics, de-
signed to cure economic illness, but by
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themselves they do not lead to higher pro-
duction, Other steps have to be taken. 1
do not deny that over all these years since
Independence, many people wha should not
have become richer have become richer.
In the beginning, I suppose, we had no
other way out because in order to manufac-
ture articles in our own country, we had to
depend largely on those who had the know-
how, those who had the equipment and
those who had most of the resources, Bul
I know that this has created an imbalance.
Now we are trying to redress the imbalance.
But our system being what it is, we can
only do it in a manner which will not cause
complete disruption because that also huts
the workers indirectly. If a factory shuts
down, it creates unemployment and it creat-
es cther types of problems. So, all the time
while we want to ensure that the command- |
ing heights of the economy come into the

State sector, we do have a mixed economy !
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the increase in the prices of other articles
which they need. In principle, I personally
feel it is unjustifiable to expect bonus when
a company is losing. There is no other
country, and ] include the socialist coun-
tries, where this is done. 1 think the week
we declared eight per cent bonus, I happ-
ened to go to Ranchi, where a foreign dele
gation from a socialist country was on i
visit. They asked me, “How can you do
this? Will you be able to survive with
this ?”

You must look after production first and
then only can you think of benefits. So, 1
know that our workers are not paid as much
as in some of the other countries but it is
a process towards which we can work.
Giving higher bonus now is not going to
help us to reach that position quicker.
Some of our leftist friends are painting a
finciful picture of the situation and I am
afraid they are trying to instigate our
workers T would like to congratulate the

and 1 personally think that if it works well i workers on the tremendous patriotism vt,v}zich
that is the best system for India and, if they }}ave shown. People who have visited
it is not working well, then the fault is'fu_ctones tell me that the work.ers are full
ours as well as of the others, and we must ' Cf f:onﬁdence and are co.operafmg. with ‘nll
try to remove whatever difficulties there their strength and enthusiasm in increasing

are. !
We know that sometimes, just as when!
we are tolerant towards the Opposition they |

|
i

took undue advantage of it, the same thing ;
happens with the industrialists also. .When‘
we think we are helping them out 1n thc;,
national interest to increase  production. |
there have been cases when they have taken !
advantage of us. We must try to prevent‘
such things happening. But I should like |
to assure this House that my fullest sympa- |
thy is with the workers. They are a ciass.’
They are a class which is important to |
our economic progress. But they are not a
class apart from the rest of India. They
are a part of this country and what happens
to other people will also happen to them.

Higher payments were not backed up b_y
greater production and we found that this
was generating more inflation and at one
stage of inflation it hit the workers as
much as it hit other people. A mere eight |
per cent bonus does not help them to meet

industrial production.

Some people express concern that agri-
cultural prices are falling. But it is one of
cur national objectives that we should
biing down all prices and food prices as
well as industrial prices have fallen. Only

| fuel prices have gone up and you know that

is for reasons which are entirely beyond our

control. Government has reduced fertilizer

prices by subsidizing fertilizer and in pro-
viding credit to help our farmers. We also
rave several programmes to help marginal
and small farmers. Many millowners have
rot been behaving and the whole matter of
textiles is not in a happy situation. The
Ministry and all the Ministries concerned
are taking' a close look at it. This must be
given topmost governmental priority,

Now just a word about the Constitution
Have hon. Members on both sides of the
House forgotten that just g little while be-
fore the emergency, what was one of the
demands of the Opposition? Tt was tfo

|changc the Constitution. It was their slogan.
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[ know that it was said here, either in thm*i
House or in the other House or in both |
Houses, that 1t was essential to change the
Constitution, to change the  educational
system and the electoral system. So, it is
astonishing to hear that those who, such
a short while ago were demanding the
overhaul of our entire political system,
have now become such staunch champions
of the status quo. There can be no starus
guo. Changes aie constantly taking place
-in the world, in our country and our socielv
and we have to keep pace with them.
Changes are needed in order that the peo-
rle’s hopes are realised, and if changes are
nceded they will be made. Our concern
is more for the people’s rights than for what
the Opposition says or for what other
countries say. Personal rights are sacred but
not more sacred than the nation’s right to
exist and to prosper.

Today we are functioning within the
framework of the Constitution. If any
changes ar¢ made they will be made after
due deliberations and the widest possiblie
consultation, not to lessen democracy ‘but
tuv make it more purposeful, more meaning-
ful for all sections of the people. Just a
little whife before one of my colleagues
sitting behind me. showed me a British
periodical. The article has nothing to do
with our situation. but it just shows how
change is resisted everywhere. This parti
cular article happens to be about the rights
of women. This ediiorial states that
“people today who view the removal of
the legal bias operating against women'—
this is not here, this is in Britain—as an
vrnwarranted interference  with individual
liberty, are the lineal descendants of those
who in the last century saw the State's
acceptance of the right of all children ‘¢
b educated as the greatest infringement
on the freedom of parental choice. i

The battde was eventually won by the
collective weight of public opinion. Such
is the battle which every ~hange has to face.
and will continue to face.

l

It is obvious that the opposition move- .
ment in India was not merely gelting pub- !
licity, but was actually built up by our

press; and it Is because we denied the |
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opposition the benefit of this, their special
tvpe of publicity, that the emergency has
stcceeded. In @ battle the antagonists lines
of supply have to be cut off, and this is
what censorship has done. It is true thet
some Censors have acted with a complete
lack of imagination, I regret to say. Bet
the reason is not difficult to understand. It
is because we have no experience in this
sort of thing. Many countries which claimu
to have a free press have many subtle
methods of ensuring that the press does not
get too much out of line, out of hand. We
being very new and not being too subtle
in such matters have not been able to man-
age it so well. Bui I am sure that honourablc
Members will agree with me that the type
of character assassination and the spreading

‘of quite baseless and total lies is not part

of the freedom of the press. Nobody r: “ed
any voice when this whole campaign was
being waged, neither the bigger newspapers
themselves, nor members of the opposition.
And unless the opposition is willing to
toke the responsibility for democracy, things
cannot proceed smoothly. The Governiment
has a responsibility to see that the opposi-
tion is enabled to function, but the opposi-
ticn has an equal  responsibility to see
that governmental and national work is not
obstructed und that trends are not set in
motion which can destroy the nation’s unity
and strength. 1 do not want to say any-
thing about foreign critics. As I have said,
to them China today is the world’s greatest
democracy ' If they wang to have it that
way, let hem ! A special correspondent who
visited India very recently announced later
that our food production had fallen tremen-
Jously in this year, when it is one of the
biggest ever, So 1 think we need not bother
too much about foreign criticism. Perhaps
some of you have heard the story that
appeared—I heard it in Chandigarh—in a
foreign newspaper-—that a particular country
admitted that ity intelligence service func-
tioned mostly through the press and cor-
respondents. This we see what is happen-
ing in the world, and how we must be alive
to the situation, o

I nced not take more of your time, but
just 5 minutes to tell you something about
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what is happening in Delhi, The Dellu
Development Authority has told me that
they have developed 20,000 plots for low
and middle income groups—38,000 have al-
ready been allotted and the rest are being
allotted. They think that by March all will
be allotted, providing accommodation for
40,000 families or about two lakhs of
people. Twenty-five per cent of these have
been reserved for the scheduled castes and
tribes. In addition, many other houses arc
2lso being built. They have said that the
Delhi Development Authority itself will con-
struct about one lakh houses under its public
housing programme for allotment to poor
people, low income and middle income
people. It will provide accommodation to
one lakh families or about § lakh indivs
duals. Some people have been removed.
bu. they have all been provided with new
places to live in and with alternative employ-
ment. Sometimes, there is a little disloca-
tion, but I think this was necessary because
new they are getting, or will get—most of
them have got; others will get—-all the basic
civic amenities including pucca roads, drains,
street lights, public latrines, pure water
supply, parks, playgrounds, schools, dispen-
saries, etc——and these will be permanently
theirs.

In most of the new resettlement colonies
libraries and adult literacy centres and com
munity TV centres have also been set np.
All squatter families which have been shift
ed from their old and disorganised slums
where the conditions of living were extre-
mely unhealthy, are being resettled in these
new colonies. There are lists of where they
have gone, and so on. This is not really
“‘Operation Demolition' but Operation Re-
settlement’ through which the following ad
vantages have accrued to these people.

These families have now become regula
allottees of the DDA, insteal of being squat-
ters. They now live in a much befter environ-
ment. Various development projects which
were held up because of non-availability of
land due to haphazard squatting are now
being exccuted, and a number of new over-
bridges, roads, schools, shopping centres,
housing estates and residential colonies are
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being fast constructed and developed. Simi-
larly, the congestion in the heart of the city
has now also been cleared. Of course,
when people have to move, it does cause
some hardship. But if you are going to
give them a better future, then that tem-
poraty hardship has to be borne. And there
s no doubt that as a result, especially the
Jama Masjid area and so on have become
much cleaner and much better looking. The
people who were squatting on the steps of
the Jama Masjid or on the public land
around are now resettled in the new market
in Urdu Bazar and Mayapuri. Loha Mandi
which was in Motia Khan, has been relocat-
ed in the newly developed Naraina Ware-
housing area and so on. It is a long list.
But the point is that everyone of them has
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i been given a place and has been given em-

ployment. If you know of any case where
they still have hardship we will certainly
look into that.

I have taken a lot of time of the House.
Sir, 1 want only to say that we are here
not to further our interests. While every
political party is interested in elections, we
are not concerned merely with winning or
losing elections. It is my information from
almost every State that if we hold elections
now, we would undoubtedly win. But that
is not the point. The point is not whether
we win or not; the point is whether in distur-
bing the emergency just now we will have
greater unity and strengthen the country or
whether all the old disruptive forces will be
let loose and create the sort of atmosphere
in which the students were not learning, the
teachers were not teaching, the workers were
not working and the factories were not pro-
ducing. In that way a poor country will only
become poorer and before long, the whole
fabric of society would fall apart. Perhaps,
this is what some people opposite and some
people outside might desire. But we are
here for a different purpose; we are here to
‘further the national interest, to carry the
country and the people to higher achieve-
ments and greater strength.

Thank you, Sir.

MR. DEPUTY CHAIRMAN : T shall put
the amendments to vote now. Amendment
No. 16 of Shri Salil Kumar Ganguli.
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SHRI SALIL KUMAR GANGULI: In
spite of the statement of the Prime Minister,
'since there are innumerable instances of
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Amendment Nos. 88 to 101 were

negatived.

abuses and excesses committed and ‘discri-]| MR. DEPUTY CHAIRMAN : I shall

minations practised by the executive on thei
that these: tion is :

citizens and the press, I feel
should have found a place in the President’s
Address. I want the House to accept my
amendment.

‘

MR. DEPUTY CHAIRMAN : All right. T
will put your amendment to vote.

* Amendment No. 16 was negatived.

Amendment Nos.
ed.

17 to 50 were negativ-

Ameridment Nos.
ed.

55 to 62 were negativ-

6 P.M.

Amendment Nos. 63 to 72 were nega-
tived.

Amendment Nos.
ed.

73 to 82 were negativ-

now put the motion to vote. The ques-

“That an Address be presented to the
President in the following terms :—

‘That the Members of the Rajya
Sabha assembled in this Session are
deeply giatcful to the President for the
Address which he has been pleased to
deliver to both Houses of Parliament
assembled together on the 5th January,
1976

The motion was adopted.

MR. DEPUTY CHAIRMAN : The House
stands adjourned till 11 A.M. tomorrow.

The House then adjourned at
two minutes past six of the clock
till eleven of the clock on Friday,
the 9th January, 1976.

*For text of Amendment Nos. 16 to 50 and 55 to 101, See Rajya Sabha Debate

dated 6th January, 1976.
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